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 am  surprised  to  find  that  people  from
 various  parts  of  the  country  are  yet
 to  be  recruited  in  the  army.  We  are
 really  proud  of  the  fact  that  Punjab
 and  Haryana  have  contributed  to  our
 defence  forces.  When  we  go  to  these
 places  we  are  proud  to  hear  about
 the  sacrifices  made  by  these  people.
 The  prosp<rity  of  Punjab  and  Har-
 yana  is  not  because  of  smal!  scale  in-
 dustries  or  agriculture  but  because
 of  a  larg  number  of  defence  per-
 sonnel  working  in  that  part  of  the
 area  A  major  part  of  the  contribu-
 thon  of  army  pension  goes  to  this  area
 amounting  to  about  Rs  250  crores  a
 year  Therefore,  we  have  to  think  in
 terms  of  recruitment  to  the  army
 from  different  parts  of  the  country.
 It  has  now  become  a  question  of
 vested  interest  They  are  not  recruit-
 ing  a  major  part  of  the  personnel
 from  Bengal,  Brhar,  Orissa  and
 Tam  Nadu  From  here  only  a  few
 are  recruited  I  had  been  to  various
 parts  of  Mysore  and  in  many  villages,
 they  do  not  even  know  about  this
 recruitment  So,  unless  we  change
 the  recruitment  policy,  a  large  num-
 ber  of  personnel  will  not  come  for-
 ward.  I  wish  that  all  parts  of  the
 country  should  have  the  responsibi-
 lity  as  Punjab  or  Haryana  for  de-
 fending  the  country.  There  was  a
 demand  for  constituting  an  Orissa
 Regiment  after  the  Chinese  war,  The
 Orissa  Government  passed  a  resolu-
 tion,  but  it  is  still  pending  with  the
 Defence  Ministry  We  must  create  a
 fecling  that  all  parts  of  the  country
 are  prepared  to  make  sacrifices  for
 the  defence  of  the  country

 MR  DEPUTY-SPEAKER:
 ean  continue  tomorrow

 You

 7  hrs.

 DISCUSSION  RE:  BREAK-DOWN
 OF  POWER  SUPPLY  IN  DELHI

 MR  DEPUTY-SPEAKER:
 now  take  up  the

 We
 discussion  under
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 Rule  93  on  the  statement  of  the  Min-
 ister  of  Irrigation  and  Power  earlier
 m  the  day.  Under  the  rules,  only  J
 hour  can  be  allotted  for  this  kind  of
 discussion.  I  would  request  the  hon.
 members  to  keep  that  in  mind  and
 cooperate.

 SHRI  INDRAJIT  GUPTA  (Ali-
 pore):  Sur,  I  take  it  that  the  purpose
 of  this  short  discussion  is  to  find
 out  if  the  minister  can  throw  any
 light  on  this  mystery  of  the  great
 black-out  which  took  place  in  Delhi
 yesterday,  which  I  am  told  is  going
 to  contmue  today  We  are  sitting  in
 Parliament  House  all  day,  but  rum-
 ours  are  coming  from  outside  that
 this  evening  and  tonight  the  situation
 is  Likely  to  be  much  worse  than  yes-
 terday  I  say  it  for  two  reasons:  I  am
 told—I  did  not  hear  it  myself—yester-
 day  at  about  4  or  4.30  PM  before  the
 collapse  took  place,  the  minister  had
 assured  the  people  that  there  was  no
 danger  of  any  power  break-down  in
 Delhi.  Today  m  his  statement  this
 morning  he  has  said:

 “It  is  hoped  to  recommission  one
 or  two  more  machines  by  this  even-
 ing,  so  that  the  full  requirements
 of  the  city  can  be  met.”

 We  hear  that  the  situation  might  be
 worse  this  evening  and  tonight.  I
 hope  he  will  throw  some  ght  on  the
 latest  position  and  what  we  are  sup-
 posed  to  expect  when  we  go  out.
 Because  of  the  separate  generater
 available  in  Parliament  House,  we  are
 enjoying  the  blessings  of  light  and
 cold  breez>  But  we  know  what  is
 happening  outside.  It  seems  that
 areas  in  Delhi  have  been  demarcated
 into  VIP  areag  and  non-VIP  areas,  by
 whom  I  do  not  know.  It  is  reported
 in  the  newspapers  that  the  Prime
 Minister’s  House,  Rashtrapati  Bha-
 van,  Ministers’  houseg  and  of  course,
 Parliament  House  and  guch  other
 places  are  considered  as  VIP  areas
 where  special  arrangements  are  made
 so  that  no  dislocation  takes  place.
 But  the  areas  of  responsibility  and
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 control  -have  yet:  to  be  demarcated
 and  defined.  Areas  of  responsibility
 and  control  between  the  Minister,
 the  bureaucrats.  and  the  technocrats
 have  not  yet  been  defined  or  demar-
 eated.  Everybody  is  trying  to  pass
 on  the  buek  to  somebody  else.  Al-
 ready  three  theories  have  been  put
 forth  about  yesterday’s  happening.
 One  is  that  it  is  sabotage;  the  second
 is  that  there  was  boiler  trouble;  the
 third  is  that  there  was  a  defect  in
 the  water  cooling  system.  There  is
 a  fourth  one  also.  According  to  the
 General  Manager  of  Delhi  Electricity
 Supply  Undertaking,  it  is  a  “transient
 tripping  fault’;  I  am  a  layman  and

 {  do  not  know  what  it  means.

 The  facts  remains  that  all  five
 units  of  the  Indraprastha  Power
 station  broke  down  simultaneously.
 [  think  even  Dr.  Rao  will  admit  that
 it  is  quite  an  unusual  happening.
 There  are  units  of  power  —  stations
 throughout  the  country  and  one  unit
 or  another  breaks  down  temporarily.
 It  is  happening  every  day  practicallv
 now  somewhere  or  other.  But  I  thin’:
 Delhi  has  taken  the  record  that  both
 at  Rajghat  Power  Station  and  at  In-
 draprastha  Power  Station  all  the
 units  broke  down  simultaneously  at
 about  5.20  or  5.30  p.m.  yesterday.  So,
 we  should  know  what  is  the  reason
 behind  this.

 I  do  not  want  too  well  on  the  suffer.
 ings  that  people  outside  had  to  under-
 go.  Water  supply,  of  course,  is  thc
 most‘acute  thing  at  this  time  of  the
 year.  Hospitals  have  been  affected
 and  emergency  operations  have  been
 dislocated  in  the  middle.  We  are  told
 that.  areas  of  South  Delhi  can  be  ex-
 pected  to  face  a  more  or  less  prolong--
 ed  water  famine  now.  Irrespective
 of  whether  lights  come  back  or  nat,
 water  famine  of  South  Delhi  is  going
 to  be  more  or  less  a  permanent  fea-
 ture  for  some  time  to  come.

 ‘Bince  the  time  is  limited,  I  want  to
 ask  some  questions,  There  is  a  re-

 port  in  all  the  papers  about  this.  long-
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 drawn  out  conflict  or  difference  of
 opinion  between  the  engineers  and

 the  General  Manager  of  DESU.  It  is
 alleged—I  do  not  whether  it  is  true
 or  not;  I  want  to  know  that  from
 him—-it  is  alleged  that  the  General
 Manager  has  been  utilising  the  Class
 3  and  Class  4  staff  in  order  to  pro-
 voke  the  cngineers  and  to  create  con-
 flict  betwen  them.  The  President  of
 the  Engineers’  Association,  Shri  H.
 C.  Chopra  is  reported  to  have  been
 gheraoed  yesterday  at  about  4.30  p.m.
 and  man-handld.  We  are  told  that
 the  enginerrs  have  been  aggrived  not
 now  but  for  some  time  past  at  what
 they  consider  to  be  the  vindictive  be-
 haviour  of  the  General  Manager  to-
 wards  them  and  they  have  been  de-
 manding  his  removal.  A  few  days
 ago  the  Minister  was  reported  to
 have  said  that  he  hoped  the  engineers
 would  not  resort  to  any  direct  action
 or  strike  because  their  demands  were
 under  consideration.

 I  want  to  know  what  is  the  total
 position  regarding  their  demands.
 we  are  told  that  the  implementation

 ut  the  Shivsankar  Committee  recom-~
 mendations  now  lies  with  the  Delhi
 Municipal  Corporation.  What  is  be-
 ing  done  to  prod  the  Delhi  Municipal
 Corporation  to  take  an  expeditious
 decision  in  the  matter?  I  read  jin  the
 Papers  that  the  delay  is  due  to  the
 fact  that  Hindi  and  Urdu  translations
 of  the  recommendations  of  the  Shiv-
 sankar  Committee  are  not  yet  avail-
 abl:  and,  therefore,  the  Delhi  Muni-
 cipal  Corporation  could  not  take  a
 decision.  They  are  fiddling  while
 Delhi  is  burning.  One  of  their  main
 d-mands  seems  to  be  the  appointment
 of  a  technically  qualified  man  as
 General  Manager.  A  second  demand
 is  parity  between  IAS  officers  and
 engineers  in  the  senior  posts  and  the
 third  is  revision  of  their  pay  scales.
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 I  want  to  know  whether  any  seri-
 ous  negotiations,  discussions  have
 been  going  on  and  what  is  the  posi-+
 tion  now.  When  can  they  expect  to,
 have.  their  grievances  remedied?
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 According  to  a  report,  Dr.  K.  L,  Rao
 ig  reported  to  have  told  them  that
 further  discussion  on  their  demands
 will  not  be  held  until  there  is  res-
 toration  of  normal  power  supply.  Is
 that  the  position?  Are  we,  then,  in
 for  a  longer-drawn  trial  of  strength?
 Are  we  gomg  to  witness  a  long-
 drawn  trial  of  strength  between  the
 authorities  on  the  one  side  and  en-
 gineerg  on  the  other  when  lakhs  of
 people  in  Delhi  suffer?

 I  would  say  that  this  tendency  to
 blame  the  engineers  and  workers
 always  very  easily  for  sabotage
 should  not  be  overdone.  It  should
 not  be  indulged  in  this  fashion  irres-
 ponsibly.  These  are  a  few  thousand
 workers,  about  10,000,  belonging  to
 various  State  Electricity  Boards—pro-
 bably  by  now  they  must  have  met
 the  Minister  also  because  they  were
 demonstrating  outside~—they  have
 come  with  genuine’  grievances  and
 demands.  They  cannot  be  dismissed
 as  saboteurs

 I  am  afraid,  this  country  is  not  go-
 ing  to  get  out  of  this  power  crisis.
 It  is  getting  worse  from  day  to  day
 This  is  a  mattrr  which  requires  a
 much  deeper  thinking,  a  much  deeper
 examination.  After  all,  Delhi's  or-
 deal  yesterday  was  only  a  culmina-
 tion  of  what  1s  going  on  around
 Delhi  is  gheraoed  by  power  crisis,
 gherao  in  Haryana,  gherao  in  Punjab,
 gherao  in  Rajasthan,  ghearao  in  U.P
 and,  finally,  yesterday,  the  whole
 thing  came  and  crashed  on  Delhi.  If
 all  this  is  due  to  sabotage,  then,  !
 am  afraid,  this  is  an  explanation
 which  the  people  of  this  country  are
 not  likely  to  be  very  much  convinc-
 ed  by.

 Further,  I  feel,  on  one  side  in
 Gujarat  and  on  the  other  side  in
 West  Bengal,  the  same  thing  is  going on  for  months  together.  All  indus.
 tries  are  paralysed  affecting  thou-
 sands  of  workers  Thousands  of  wor-
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 crg  are  being  laid  off.  Production  is
 absolutely  crippled.  We  have  been
 discussing  this  many  times  here,  So,
 the  Delhi  incident,  in  my  opinion,
 should  not  be  seen  in  isolation  for
 what  is  happening  all  over  the  coun-
 try  which  is  a  major  national  crisis.

 The  Fifth  Plan  is  being  ushered  in
 amidst  a  paralysing  power  famine.
 After  four  Plans,  we  have  arrived  at
 the  threshold  of  the  Fifth  Plan-faced
 with  a  crippling  power  famine  which
 will  absolutely,  completely,  negate
 all  the  Plang  that  have  been  made  for
 stepping  up  production  and  develop-
 ing  industrivs.  and  so  on.  Is  it  not  a
 major  tragedy?  Was  it  visualised
 even  one  or  two  years  ago?  We  were
 having  little  troubles.  Can  Dr.  K.  L.
 Rao  who  is  himself  a  technocrat  and
 has  been  sitting  in  the  chair  for  the
 last  0  years  put  his  hand  on  his  heart
 and  say,  if  even  one  or  two  years  ago,
 he  had  visualised  that  suddenly,  al-
 most  before  our  very  eyes,  there  would
 be  such  a  ranid  deterioration  all  over
 the  country?  Today,  you  can  hardly
 open  papers  without  reading  about
 this  vast  power  famine  which  is  stalk-
 ing  the  country  from  end  to  end.

 How  has  it  happened?  It  is  not  due
 to  bad  planning  basically?  It  is  not
 due  to  the  fact  that  this  Ministry  has
 failed  hopelessly  and  other  authorities
 have  failed.  You  have  got  thermal
 stations  which  complain  of  not  having
 better  quality  of  coal;  you  have
 hydro-electric  stations  which  com-
 plain  of  being  without  water  and
 you  talk  of  imported  equipment
 which  is  without  spares.  Mainten-
 ance  cannot  be  properly  kept  up.
 This  does  not  happen  in  one  day.  It
 is  a  culmination  of  something  hap-
 pening  over  the  years

 Engineers  and  technicians,  I  sup-
 pose,  in  a  professional  sense,  are  the
 colleagues  of  the  hon.  Minister.
 Everywhere,  engineers  and  techni-
 cians  complain  that  they  have  been
 subordinated  to  the  bureaucrats  in
 this  field.  The  workers  are  demon-
 strating  everywhere.  They  also  do
 not  get  satisfaction  for  the  very  vital
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 work  they  are  doing  The  pay-
 scaleg  are  not  revised  in  time.  They
 are  not  given  any  right  of  participa-
 tion  in  tne  management  of  these  con-
 cerns,  80,  what  I  wish  to  say  is  that
 thig  whole  thing  should  not  be  seen  in
 isovation  but  as  a  part  of  the  chain
 wnuch  has  been  developing  over  the
 years.  Personally,  Dr  K.  L.  Rao  35
 a  yood  man  and  I  hold  him  in  high
 esteem  But  if  after  his  holding  of
 tne  office  tor  the  last  0  years,  this
 ig  the  rvsult  that  we  have  seen  this
 xind  of  rnajor  crisis  and  break-down
 on  ali  sules,  I  would  suggest  to  him
 that  it  uw  better  he  relinquishes  his
 post  Give  up  this  post  What  ४  the
 naim  in  handing  it  over  to  somebody
 else?  Let  them  see  if  they  can  make
 a  oette:  job  of  it  Why  should  he
 cling  to  the  post  when  he  38  suffer-
 ing  from  all  the  criticisms  for  this?
 Either  he  must  be  able  to  show  a
 way-out  and  rectify  these  things,  or,
 otherwise,  tear  up  the  Fifth  Plan  and
 throw  it  into  the  waste  paper  basket.
 The  one  factor  of  power  crisis  will
 reauce  the  Fifth  Plan  to  nothing  but
 a  waste  paper  to  be  thrown  into  a
 waste  paper  basket.

 Finally  —this  is  what  he  hag  said
 h:re—I  want  to  know  whether  these
 machines  have  been  :e-commussioned
 so  that  by  this  evening  the  full  re-
 quirements  of  the  city  could  be  met
 Secondly,  he  has  said  that  a  com-
 mittee  of  technical  experts  will  be
 set  up  to  suggest  concrete  measures  to
 be  taken  to  avoid  recurrence  of  com-
 plete  break-down  of  all  the  machines
 wnenever  a  fault  occurs  in  the  sys-
 tem  This  sentcnce  seems  to  imply
 that  he  is  apprehending  that  there
 may  be  break-downs  again  But
 some  precautions  should  be  taken  to
 see  that  all  the  machines  do  not
 break  down  at  the  same  time.  Let
 them  break  down  by  turns,  one  by
 one  What  exactly  38  the  position?
 Why  does  he  not  frankly  confess  the
 gravity  and  the  extent  of  the  crisis
 and  take  the  House  into  confidence?
 Tell  us  what  exactly  is  the  position,
 and  what  is  proposed  to  be  done?
 The  vesponsibility  must  be  fixed  this
 time.  This  time  the  House  and  the
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 people  ot  this  country  are  not  going
 to  allow  the  people  to  get  away  with-
 Out  any  :esponsibility,  seot-free  This
 has  now  assumed  a  dimension  which
 fas  become  intolerable  throughout  the
 country  Therefore,  I  would  request
 him,  on  vehalf  of  the  Government,  to
 give  us  an  assurance  that  responsihi-
 lities  wiil  be  fixed  and  against  the
 peopie  ७३०  are  responsible,  no  mat-
 ter  who  they  are  including  himself,
 action  would  be  taken  and  the  coun-
 try  wil)  ve  put  on  the  right  rails  re-
 garding  power  generation,  power  dis-
 tribution  and  commussoning  of  new
 Station,,  ७0  that  the  position  in  the
 future  can  at  least  be  stabilised,  if
 not  imp:  oved

 SHRI  SAMAR  MUKHERJEE
 (Howrah;  I  fully  agree  with  what
 my  hon  friend,  Shri  Indrajit  Gupta,
 has  said  here  I  want  to  know  the
 rea]  factors  behind  the  breakdown.
 From  the  paper  it  appears  that  the
 General  Manager  and  the  Workers’
 Union—the  Congriss  Union—have
 been  used  against  the  Engimeers  Asso-
 ciation  In  Statesman  it  has  come
 that  the  engineers  have  warned  in
 their  mcmorandum  that  the  steps  the
 General  Manager  is  taking  are  bound
 to  lead  to  break-down  of  these  units.
 Whethe:  there  as.  any  truth  in  that
 warning,  we  want  to  know.  The  con-
 cern  of  the  people  in  this  breakdown
 must  be  taken  into  consideration.  It
 is  not  an  isolated  thing  It  is  a  very
 serious  thing  The  breakdown  of
 thes.  units  in  Indraprastha  has  also
 affected  Haryana  and  Fandabad  It
 has  become  a  national  crisis  This
 crisis  is  spreading  throughout  the
 country  In  today’s  paper  we  find
 that  this  controversy  between  the
 engineers  and  the  bureaucrats  ig  algo
 not  specific  in  Delhit  Already  the
 engineers  are  on  strike  in  U.P.  And
 the  Pay  Commussion’s  recommenda-
 tions  also  have  focussed  the  same
 conflict  which  is  being  discussed
 throughout  the  country.  Whether
 these  non-technical  factors  are  the
 factors  responsible,  must  also  be
 taken  into  consideration  —  seriously.
 Otherwise,  there  is  no  likelihood  of
 a  solution  of  this  crisis  within  a  very

 short  period.
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 Heie  :  the  statement  it  is  said  that
 it  as  hoped  to  recommussion  one  or
 two  more  machin  ५  by  this  evening
 But  4  the  report  which  Mr  Inarayit
 Gupta  has  given  just  now  that  out-

 side  the  rumour  4५  that  the  situation
 will  be  worse  than  what  it  wag  last
 might  i8  ccrrect  then  this  hope  has
 alicady  wren  belied  So,  you  have  to
 give  a  \c:  ous  thought  to  this  If  the
 reason  behind  this  breakdown  is
 tallure  of  proper  maintenance  of  these
 units,  that  also  should  be  probed  into
 and  vroper  steps  should  be  taken

 I  want  to  be  enhghtened  what  are
 {yo  के  Tf  t&  ६  heth  y  are
 technical  or  non  technica:  tacurs,  be
 cause  in  the  Times  of  India  the  head
 linc  is  sabotage  Whether  it  is  a
 sabotage  o:  not,  we  want  to  know
 If  it  is  sabotage  it  has  to  be  solved
 in  another  manner  and  whether  that
 is  ‘within  the  scope  of  the  Minister  of
 Power  and  Irmgation  ts  to  be  consi-
 dered  If  there  is  the  backing  of  the
 Congress  Union  behind  the  General
 “MI  mager  and  the  conflict  between  the
 ensincers  and  the  General  Manager  is
 real  and  if  behind  this  breakd  wn
 that  factor  plays  a  role,  then  the  solu-
 tion  should  be  found  out  through
 othtr  machineries  and  that  should  not
 be  deleyed  because  the  question  of
 engineers  as  well  as  other  bureaucrats
 requires  solution  on  a  national  scale
 and  that  i.  not  the  question  of  Delhi
 alone

 Regarding  the  bureaucratic  att.tude
 in  all  these  matters  I  wish  to  draw
 yor  attention  to  this  pomt  Alreaay
 thousands  and  thousands  of  them  have
 comc  for  demonstrations  and  daily
 hundred,  and  hundreds  are  being
 arrested  The  attitude  of  the  Haryana
 State  Electricity  Board  authorities
 and  the  attitude  of  the  Haryana  Gov-
 ernment  are  guite  unhelpful  in  the
 matter  for  a  lasting  solution  of  this
 problem  of  power  crisis  Government
 at  the  Centre  must  prevail  upon  them
 to  chinge  this  attitude  of  theirs  and
 to  come  to  certain  agreement  with  the
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 mands  because  this  ig  the  only  just
 solution  to  this  problem  which  we  face
 today

 MR  DEPUTY-SPEAKER  Although
 th  happenings  in  Delhi  have  come  in
 tne  wake  of  happenings  all  over  the
 countiy  and  the  tendency  is  to  en-
 large  the  scope  of  the  discussion,  as
 I  have  already  pointed  out,  we  have
 got  very  limited  time  and  if  the  hon
 Members  will  cooperate  and  confine
 themselves  to  Delhi,  we  will  be  able
 t>  complete  thig  discussion  within  the
 time  hmit

 SHRI  SAMAR  MUKHERJEE  Delhi
 happening  is  not  an  isolated  thing

 MR  DEPUTY-SPEAKER  All  the
 same  thc  discussion  now  is  specifical-
 ly  fo.  that  75  all  a  question  of
 time  If  you  want  to  discuss  the  hap-
 penings  all  over  the  country,  there
 should  be  a  separate  motion  for  that
 Now  I  would  request  all  hon  Mem-
 per,  to  co-operate  If  hon  Members
 confine  themselves  to  Delhi  only  we
 will  be  able  to  conclude  this  dis-
 cussion  within  the  time-limit  We
 hive  got  very  limited  time  at  our  dis-
 posal  So  kindly  cooperate

 Now  Shr  7]  Matha  Gowder

 *SHR]  J  MATHA  GOWDER  (Nil-
 gins)  Mr  Deputy  Speaker,  Sir,  there
 was  a  nower  failure  yesterday-  in
 Delh.  the  impact  of  which  I  experi-
 enced  on  my  return  to  my  residence
 from  Parl  ament  House  Fafling  from
 a  hill  station  Ootacomund  Nilgiris
 I  was  really  a  fish  on  a  frying  pan

 The  powcr  failure  in  Delhi  might
 be  due  to  the  break  down  of  all  the
 machinery  at  the  same  time  But  I
 would  like  to  refer  in  brief  to  certain
 other  fatts  also  There  was  a  time
 when  the  Chairman  of  Delhi  Electric
 Supply  Undertaking  was  complacent
 enough  to  say  that  Delhi  would  con-
 tinue  to  get  power  from  Bhakara
 though  at  that  time  there  was  fall  in
 production  of  electricity  there  The
 Punjab  Electricity  Board  requested
 the  Central  Government  to  introduce
 40  per  cent  power  cut  in  Delhi  and workers’  \mions,  to  fulfil  their  de-

 *The  original  speech  wa.  delivered  in  Tamil
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 supply  power  to  Punjab.
 pened  in  August  ‘1972,  In  October
 972  the  supply  from  Bhakra  was
 stopped,  Besides  that,  every  day  one
 lakh  units  of  power  produced  from
 generatOrs  here  were  supplied  to
 Punjab,

 MR.,  DEPUTY-SPEAKER:  This
 happened  not  because  Delhi  supplied
 power  to  Punjab,  but  because  of  the
 failure  of  some  machines,  Why  do  you
 bring  in  all  these  things  here?  You
 cannot  bring  in  the  question  of  supply
 of  power  to  Punjab.

 SHRI  J.  MATHA  GOWDER:  Sir,  I
 am  referrmg  to  this  because  when
 Delhi  is  in  the  grip  of  crisis  which
 State  has  come  to  Delhi’s  rescue?

 Sir,  4  would  like  to  pomt  out  here
 that  the  break  down  of  the  machinery
 is  due  to  the  <cefective  machinery
 either  imported  or  indigenously  manu-
 factured  m  India  by  the  public  sector
 undertakings  under  the  charge  of
 Ministry  of  Industrial  Development.

 In  fact  tor  the  failure  og  power
 supply  in  Delh,  yesterday  if  the
 machinery  had  been  responsible  and
 if  they  had  been  obtained  indigenous-
 ly,  the  blame  certainly  would  rest  on
 the  Ministry  of  Industrial  Develop-
 ment,

 Dr.  Rao  in  a  recent  meeting  had
 clearly  stated  that  indigenously  manu-
 factured  machinery  by  the  Public
 Sector  units  under  the  charge  of  In-
 dustrial  Deeviopment  Ministry  was
 poor  in  quality  and  was  also  not
 delivered  on  time  which  consequently
 delayed  the  commissioning  of  power
 plants.  Perhaps,  piqued  by  the  Pub-
 lic  statement  of  his  colleague,  the
 Minister  of  Industrial  Development
 wanted  to  put  the  blame  on  the  State
 Government  and  the  State  Electricity
 Boards  for  he  Power  crisis  prevailing
 in  the  country,

 MR.  DEPUTY-SPEAKER:  Mr.
 Gowder  nobody  blamed  the  State

 VAISAKHA  5,  I895  (SAKA)
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 Electricity  Board  for  the  power  fai-
 lure  in  Delhi.  Let  us  confine  ourselves
 to  the  power  failure  in  Delhi.

 SHRI  J  MATHA  8OWDER;  I  only
 say  thet  the  sudden  break  down  is
 due  to  defective  machinery  either  in-
 digenvusly  supplied  or  imported.  The
 power  failure  in  Delhi  is  only  a  symp-
 tom  in‘ieative  of  the  wider  malady
 existine  through  out  the  country.  I
 would  like  to  know  what  effective
 steps  h.  0०  been  taken  by  the  Irriga-
 tion  any  Power  Ministry  to  ensure
 supply  of  quality  machinery  for  the
 production  of  electricity,

 With  ‘nese  words  I  conclude.

 श्री  एम०  रामगोपाल  रेडई  (निजा-
 माबाद)  उपाध्यक्ष  महोदय  अभी  मैनें  श्री
 इन्द्रजीत  ग्ग्त  का  मगण  सना  ।  उन्होंने
 तजबीज  पेश  की  है  थि  ४०  के  एल०  राव
 के इग्वीफा  देने से  सब  कुछ  ठीक  हो
 जागेगा  बढ  एफ  स्टेप  आग
 जाकर  यह  भी  तह  सकते  है  के
 फखरुद्दीन  प्रली  अ्ध्मद  के  इस्तीफा  देने  से
 फर  शारेंत्र  खत्म  हो  ननायेगी ,  फिर  एक  और
 स्टेप  आगे  जावर  यह  हुए  एफते  हैं  कि  रेलवे
 मिनिस्टर  के  इस्तीफा  देने  से  सारे  स्टेशन
 मास्टर  ड्यूटी  पर  थ्  जायेगे.  श्रगर  उस  तरह
 में  श्रापोजीणन  टिमाण्ड  रखता  जाये  तो  काम
 नहीं  चलेगा  |  दिल्ली  में  पावर  फेल्योर  हुई
 है,  उस  का  कारण  क्या  ऐ---अ्रगर  यह  देखा
 जाये  तब  तो  ठीक  है,  नेविर  पोलिशिक्ल  मो-
 टब्ने  के  आधार  पर  आप  मिनिस्टर  को

 सेन्सर  करना  चाहते  हैं  तो  उसके  लिए  दूसरा
 तरीका  है  ।  93  के  अन्दर  यह  चीज  नहीं
 आती  है।

 इसके  लिए  मैं  कहना  चाहता हूं  कि  हमारे
 पास  एक  टैकनीकल  झ्ायमी  मिनिस्टर  है,
 चह  भी  लोगों  से  देखा  नहीं  जा  रहा  है,
 क्योंकि  वह  उतने  भ्र्च्छे  मिनिस्टर  हैं,  झगर
 बह  नही  बोते  तो  हर  पांच  साल  में  हमारी
 इनजैक्ट्रिसिटी  दगनी  नहीं  होती--इस  बाल  को
 बह  संग  भूल  गए  हैं।  इसके  पीछे  डा०  राव
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 [at  एम०  रामगोपाल  रेड्डी)  ,
 नहीं  है।  ददत्ली  में  कोई  सबाटाज  हा  गया

 है,  कम्यु|नस्ट  पार्टी  या  और  [कसी  पार्टी
 का  काम  है

 MR.  DEPUTY-SPEAKER  We  are
 contining  cuiselves  to  the  discussion
 to  find  out  the  causes  that  were  res-
 ponsible  for  the  power  failure  in
 Delh.  As  _I  said  some  time  ago  we
 shou'd  not  enlarge  the  scope  of  the
 discussion  Now,  you  are  doing  much
 worse  in  that  you  are  unnecessarily
 bringing  controversy  How  do  you
 know  who  is  responsible  or  who  ate  not
 responsible?

 SHRI  S  M  BANERJEE  (Kanpur)
 The  worker  is  never  responsible  for
 sabotage  It  38  this  government  which
 is  in  power  for  the  !ast  25  years  which
 is  responsible  (Interruptions)

 MR  DEPUTY-SPEAKER  You  have
 protested  That  has  gone  on  record

 I  have  already  mentioned  that  that
 statement  has  aroused  needless  con
 troversy  here

 श्री  एम०  गोपाल  रेडी  यहा  दिल्ली
 में  जितनी  बिजली  होनी  है  वह  मौजूद  है।
 बदकिस्मती  की  बात  है  कि  बिजली  के  मुहकमे
 में  जो काम  करने  वाले  कर्मचारी  है  वह  मुसीबत
 पैदा  करके  यहा  के  लोगो  को  सताना  चाहते
 हैं।  इजीनिय्स  और  टैक्नीशियन्स  इस
 बिजली  विभाग  में  कितने  हैं”  मै  समझता

 हु  कि  दिल्ली  की  जितनी  आबादी  है  उसके

 हिसाब  से  वह  ध्वाइन्ट  ज़ीरों  जीरो  जीरा
 जीरो  एक  परसेन्ट  भी  नही  है  ले  किन  वह  (दल्ली
 के  चालीस  लाख  लोगो  को  सता  रहे  है।
 इसलिए  मैं  कहता  ह  कि  उनको  कड़ी  से  कडी
 सजा  देनी  चाहिए।  अगर  थोड़े  दिनो  के  लिए
 हमे  कुछ  तक  नीफ  भी  उठानी  पड़े  तो  उसके
 लिए  भी  हम  तैयार  हैं।  साथ  ही  इसको
 मिलिद्री  को  हैड  ओवर  करना  चाहिए,
 यहा  के  पावर  स्टेशन  को  तभी  वहां  की  हालत
 दुरुस्त  हो  सकती  है।

 (Dise  )

 Government  should  not  show  any
 mercy  to  them  They  must  simply  dis-
 miss  them  and  the  whole  thing  should
 be  handed  over  to  the  military

 झओ  हुकमच न्द  कछबाय  (म्रेंना)  उपाध्यक्ष
 महोदय,  राजस्थान  और  हरियाणा  के  बाद
 दिल्ली  में  भी  बिजली  का  सकट  हो  गया

 है।  यदि  मैं  कहू  कि  सारे  देश  मे  बहू  सकट
 बढने  वाला  है  तो  भ्रतिशयोक्ति  नहीं  होगी।
 बिजली  बन्द  होने  के  कारण  पानी,  टेलीफोन
 तथा  श्र्न्य  बातो  में  जनता  को  काफी  परेशानी
 भोगनी  पडी  है।  बहादुरशाह  जफर  मार्ग,
 चादनी  चौक,  श्रजमेरी  गेट,  कनाट  प्लेस
 तथा  अन्य  मुख्य  स्थानों  पर  बिजली  बन्द  रही  1

 प्रेस  भी  बन्द  रहे  है।  प्रश्न  यह  पैदा  होता  है  कि
 आखिर  वह  कठिनाई  क्यों  हुई  ?  इसका  क्या
 कारण  है।  बकस  ने  यहा  जो  श्री  चापडा
 शीफ  इजीनियर  है,  उनका  घेराव  किया।
 श्री  चोपडा  के  बारे  मे  माननीय  मत्री  जी
 काफी  श्रच्छी  तरह  से  जानते  हैं  कि  वह  कितने

 कायकुशल  है  और  अपने  काम  मे  क्तिने

 होशियार  हैं।  माननीय  मत्नी  जी  इ  जीनियर्स
 को  काफी  सपोर्ट  करते  है  लेकित  जो  आई

 ए  एस  आफिसर  हैं  उनको  गृह  मत्ालय
 सपोट  करता  है।  श्रापस  में  जो  तालमेल

 नही  है  वह  इस  मूल  शगड़ें  का  कारण  है।
 जिन्हें  उस  क्षत्र  के  बारे  मे  कोई  ज्ञान  नही
 है  उनको  वहा  पर  जनरल  मैनेजर  बनाकर
 रखा  गया  है।  कमचारियों  ने  जब  बीफ

 इंजीनियर  का  घेराव  किया  तो  चीफ  इजीनियर,
 श्री  चोपडा  ने  जनरल  मैनेजर  को  फोन  किया
 लेकिन  बह  उनकी  सहायता  के  लिए  नहीं
 आये।  जो  काग्रस  पार्टी  के  चैयरमैन  है

 उन्होने  भी  कहा  कि  इस  सारी  घटना  का
 भ्रगर  कोई  दोषी  है  तो  वह  जनरल  मैनेजर

 हैं।  उन्होंने  श्री  कैरियपा  को  दोषी  ठहराया
 है।  मेरा  कहना  है  कि  जब  उनको  दोषी  ठहराया
 जाता  है  भौर  वह  एक  नान-टैग्निकल  हैं
 झौर  जब  यह  बार  आर  मांग  की  जा  रही  है
 प्रनेको  दिनों  से  कि  उनको  हटाया  जाय
 तो  फिर  शाप  उनको  क्यों  नहीं  हुटाते  हैं
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 आपके  सामने  भाखिर  कौन  सी  दिवकत  है?
 शायद  गृह  मंत्रालय  का  प्रेशर  शाप  पर  ज्यादा

 पड़  ग़या  इसलिए  आप  चूप  हो  गए  भौर  कोई
 कार्यवाही  नहीं  करते  है।

 उपाध्यक्ष  महोदय,  दिल्ली  में  270

 ,  गगावाट  बिजली  की  खपत  है  जिसमे  से  80
 मैगाबाट  श्राप  भाखडा  से  लेते  है  भौर  40
 मगराबाट  का  स्वय  निर्माण  करते  हैं  लेकिन
 50  मैगाचाट  की  जो  कमी  रहती  है  उसको

 श्राप  कहा  से  पूरा  करेगे?  इसका  जबाव
 मती  महोदय  दें  कि  यह  जो  कमी  है  इसको
 कैसे  पूरा  करेगे  ?

 इसके  साथ  साथ  जो  जनरल  मैनेजर  है
 उनका  विवाद  काफी  दिनों  से  चल  रहा  है।
 ठसके  बारे  में  नाना  प्रकार  की  समस्याय  है  1
 उसके  सम्बन्ध  में  शिव  शकर  कमेटी  की
 रिपोर्ट  द्राई  है  लेकिन  श्राज  तक  उस  पर  विचार
 नहीं  किया  गया  है।  रिपीर्ट  आपके  सामने
 पथ  हुई  है  लेकिन  आपने  श्राज  तक  कोई  निर्णय
 नहीं  लिया  ह,  विचार  तब  नहीं  क्या  है।
 जब  शाप  उस  पर  विचार  नहीं  करते  है
 तो  फिर  उस  कमेटी  को  बनाया  ही  क्यो  था  ?

 उस  कमेटी  पर  काफी  पैसा  खर्च  क्या  गया
 है।  मेरी  समझ  में  नहीं  आता  कि  कौन
 सा  ऐसा  दवाव  है  जिसके  कारण  से  सरकार
 ने  उस  रिपोर्ट  पर  विचार  नहीं  फिया  है।
 श्राज  जनरल  मैनेजर  के  बारे  में  बहुत  सी
 बाते  कही  जाती  है।  यहा  पर  जो  बिजली
 का  अ्रकाल  हआ  उसके  कारण  कारपोरेशन
 को  7  लाख  से  लेकर  0  लाख  का  नुकसान
 24  घटे  मे  हुआ  है  ।  उसको  कौत  पूरा  करेगा  ?

 यदि  कहा  जाय  तो  उसके  दोषी  आप  ही
 हैं,  जनरल  मैनेजर  है।  वहा  पर  काग्रेस  की

 यूनियंन  है,  उसकी  पुरी  रिपोर्ट  है,  उनके

 इशारे  पर  सारे  काम  करते  है,  जैसा

 बहु  बताते  है  वैसा  करते  है।  मेरा
 “निवेदन  है  इस  बारे  मे  ठीक  तरह  से  काम
 बारें  भौर  सारी  जवाबदारी  जनरल  मैनेजर
 की  होती  चाहिए।
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 चीफ  इंजीनियर  का  जो  चेराव  ह््भा
 उसके  सम्बन्ध  में  मैं  कुछ  कहना  चाहता  हूं।
 उन  सारी  बातो  के  लिए  प्रधान  मंत्री  को  एक
 झापन  दिया  गया  और  झापको  भी  दिया  गया

 है  6  तारीख  को  लेकिन  उसके  बाद  आज
 25  तारीख  हो  गई  श्रब  तक  उसके  बारे

 में  कौन  सा  विचार  किया  गया  है”?  आपने
 कल  भी  कहा  और  श्राज  भी  कहा  कि  मैं
 प्रार्थना  करता  हु  हडताल  न  की  जाये,
 हडताल  पर  लोग  न  जाऐ  लेकिन  उसके
 साथ  साथ  आप  धौंस  भी  देते  हैं  कि  हडताल
 पर  जो  लोग  जायेंगे  उसके  खिलाफ  सख्त

 कार्यवाही  की  जायगी।  वह  लोग  आपको
 ज्ञापन  दे  उस  पर  कोई  कायवाही  न  करे
 यह  कसी  दुर्भाग्य  की  बात  है।  आपको  चाहिए
 कि  उनकी  बात  को  सुने,  उस  पर  गम्भीरता  से
 विचार  करके  निर्णय  लें  लेकिन  उसके
 खिलाफ  आप  सोये  पड़े  रहते  है।  यह  सरकार

 वित्कुल  बहरी  और  ग्रधी  है,  न  देखती  है  और
 न  सुनती  है  ।  शर  जब  लोग  अपने  जायज
 हथियार  हडताल  का  प्रयोग  करना  चाहते
 है  ता  आप  घौस  देते  है  कि  उनके  खिलाफ  कडी
 कार्यवाही  की  जायेगी।  आज  दिल्ली  मे
 5  हजार  लोग  रामलीला  मैदान  में  पड  है,
 रोज  सत्याग्रह  हो  रहा  है,  तीन  सौ  लोग  रोज
 चन्द  हो  रहे  है  ।  क्या  आप  चाहते  है  सारे
 देश  में  यह  आ्राग  फैल  जाये  ?  हरयाणा  के
 बारे  मे  आपने  कौन  सा  निर्णय  लिया  है  ?

 अनेक  बार  कहा  गया  है  लेकिन  आप  कुछ
 करना  ही  नहीं  चाहते  है  ।  बहा  पर  आग  क्यो
 फैली  है  ?  इसलिए  कि  मुख्य  मत्री  उनकी
 वात  सुनते  नहीं  है।  दिल्ली  मे  केन्द्रीय
 सरकार  उनको  पक्डती  है  और  हरयाणा
 पुलिस  के  सुपूर्द  कर  देती  हैं  जहा  पर  उनके
 साथ  नाना  प्रकार  की  ज्यादतिया  की  जाती
 है  ।  मै  जानना  चाहता  हू  प्रधान  मत्री  को
 जो  ज्ञापन  दिया  गया  है  उसके  सम्बन्ध  में
 आप  क्या  करता  चाहते  है।  आप  उस  पर
 जल्दी  से  निर्णय  ले।  और  जो  झापके  षास
 कमेटी  की  रिपोर्ट  पडी  हुई  है  उसके  बारे  मे
 झापका  क्या  मत  है  उस  पर  भी  स्पष्ट  विचार
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 करके  सदन  को  विश्वास  मे  लें  भौर  बतायें  कि

 क्या  करने  जा  रहे  है।  जो  ज्ञापन  दिया

 गया  है  उसके  बारे  में  झ्रापका  क्या  मत  है
 वह  बतायें  ।

 कुछ  लोगो  ने  यहा  पर  कहा  है  कि  मत्री

 जी  भ्रपना  त्याग-पत्र  दे  दें  लेकिन  मै  उससे

 सहमत  नहीं  हु  ।  लेकिन  मत्री  जी  ने  जो

 स्टेटमेट  दिया  है  कि  चार  मशीन  एकदम
 बन्द  हो  गई  क्या  आज  तक  कभी  ऐसा  हुआ  है  ?

 क्रमी  नहीं  हुआ।  मन्नी  जी  भी  कछ
 गलत  बयानी  करने  की  आझ्रादत  डाल  रहे  है  |
 मैं  उतको  चेतावनी  देना  चाहता  हूं  कि
 सदन  को  और  देश  को  गूमराह  न  करे  गलत-
 बयानी  करके  1  जो  वास्तविक  बात  है,
 इनीनियर्स  के  साथ  जो  भेदभाव  किया  जा

 रहा  हे  उनकी  समस्याप्रो  पर  कोई  विचार

 नहीं  कया  जा  रहा  है  1

 शापके  सामने  मैने  कल  इस  दन  से  कहा
 था  कि  यदि  झ्रापन  उनकी  समस्याझो  पर  विचार
 नहीं  किया  यदि  उनकी  मांगों  को  नहीं  सुता
 गया  तो  दिल्ली  मे  शाम  से  ही  बिजली  बन्द

 होगी  ।  मैने  क्ल  कहा  था  और  कल  शाम
 को  ही  बिजली  बन्द  हो  गई  ।  यदि  श्र्ब  भी
 शाप  ठीक  तरह  से  विचार  नहीं  करेंगे  तो  मैं
 आपको  चेतावनी  देना  चाहता  ह  कि  दिल्ली
 में  पूर्ण  बिजली  बन्द  होगी  और  उसके  साथ
 सारे  देश  मे  यह  आग  भडकेगी  जिससे  सारे
 देश  की  हाति  होगी  ।  इसकी  सारी  जवाब-
 दारी  आप  पर  ही  होगी  ।  इसके  साथ  साथ
 यदि  आपने  कर्मचारियी  पर  कोई  कडा
 एक्शन  लिया  तो  उसका  परिणाम  भी  आ्रापको

 भुगतना  पड़ेगा  ।  धन्यावाद  ।

 SHRI  CHINTAMANI  PANIGRAHI
 (Bhubaneswar):  I  shall  confine  my-
 self  to  the  problem  we  are  facing  to-
 day  in  Delhi  This  sudden  breakdown
 of  power  yesterday  evening  which  is
 continuing  today  is  really  a  matter  of
 Serious  concern  to  all  of  us  if  the  hon.
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 Minister  could  throw  gome  light  on
 the  queries  J  am  putting  before  him,
 we  will  be  enlightened.

 First,  since  all  the  five  generators
 broke  down  simultaneously,  should
 we  not  know  from  the  Hon.  Minister
 whether  the  maintenance  of  these
 power  houses  was  very  poor?  It  is
 common  knowledge  to  all  of  us  that
 the  mamtenance  of  the  power  houges
 in  Delhi  was  very  poor  for  the  last
 80  many  years.  If  so,  was  the  hon.
 Minister  or  Government  aware  at
 this?  If  so,  I  want  to  know  whether
 the  Government  took  any  note  of  it
 or  took  any  action  to  see  that  really
 these  power  stations  do  not  suffer  on
 account  of  the  long  years  of  poor
 maintenance

 There  was  a  proposal  to  have  a
 power  house  at  Badarpur.  This  was
 pending  long  since.  What  has  hap
 pened  to  it?  Why  this  power  house
 could  not  come  up?  What  were  the
 difficulties,  knowing  fully  well  that  in
 Delh:  there  35  power  shortage  and  that
 whatever  power  is  being  produced  in
 Delhi  is  not  really  able  to  meet  the
 demands?  Why  is  |  that  that  project
 coulg  not  come  up?  What  is  the
 reason  for  this?

 Thirdly,  I  want  to  know  whether
 actually  there  38  any  conflict  between
 the  engineers,  the  technocrats  and  the
 administrators,  whether  it  came  to
 the  knowledge  of  the  Government  or
 even  the  administrative  authority.  I
 am  told  it  is  becoming  a  kind  of  con-
 troversy  between  the  technocrats  and
 the  administrative  wing  of  the  Elec
 tricity  Supply  Undertaking  in  almost
 all  the  States;  if  is  not  only  in  Delhi
 but  in  different  parts  of  the  country
 as  well.  Why  should  not  the  Govern.
 ment  try  to  see  that  something  is  done
 to  evolve  a  kind  of  formula  so  that  this
 controversy  is  ended  and  the  people
 of  the  country  not  made  to  suffer  be
 cause  of  this  controversy?  This  con-
 troversy  between  the  technocrats  and
 the  administrative  is  as  though  bet
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 ween  two  thieves;  both  are  thieves,
 Wither  the  technocrats  are  responsible
 for  this  breakdown  or  tHe  others,  2
 hope  the  culprits  are  to  be  found  bet.
 ween  these  two,  and  the  responsibility
 should  be  fixed.  But  the  country  and
 the  people  of  Delhi  cannot  be  made  to
 suffer,  and  the  Government  of  India
 should  also  see  that  these  people  are
 not  allowed  to  do  this  kind  of  mis-
 chief.

 Fourthly,  the  Sivasankar  Com-
 mittee  had  made  certain  recommen-
 dations  in  regard  to  the  workers  of
 the  Delhi  Electric  Supply  Undertak-
 ing.  What  happened  to  those  recom
 mendations  of  the  Sivasankar  Com
 mittee?  Why  could  they  not  be  imple
 mented?  Did  it  come  to  the  notice
 of  the  Government  that  they  are  not
 being  implemented?  Did  the  em-
 ployees  represent  to  the  Government
 about  the  implementation  of  those
 recommendation?

 These  are  the  four  or  five  essential
 points  which  the  hon.  Minister  should
 enlightened  upon  in  this  House  so  that
 at  least  we  can  be  benefited  and  by
 this  evening  the  problem  will  be
 golved  and  we  get  light  and  water  and
 Delhi  woula  not  be  in  darkness  any
 more.  If  the  people  who  are  concern-
 ed  with  this  have  created  this  kind  cf
 situation  in  Delhi,  at  least  the  people
 of  Delhi  in  future  should  not  suffer
 and  they  should  know  that  pressure
 will  be  exercised  over  the  authorities
 and  the  problem  will  be  solved.
 Finally,  we  should  not  suffer  on  this
 account  any  furtHer.

 I  hope  on  these  points  the  hon.
 Minister  will  enlighten  this  House.

 MR.  DEPUTY-SPEAKER.  Mr.
 Madu  Limaye.

 SHRI  SHYAMNANDAN  MISHRA:
 (Begusarai):  I  have  also  given  my
 name,

 MR.  DEPUTY-SPEAKER:  2  did
 not  get  your  name.  I  will  call  you,
 but  I  dia  not  see  your  name,  Now,
 Mr.  Madhu  Limaya.

 Dethi  (Disc.)
 aft  भष्  लिमये  (बांका)  :  उपाध्यक्ष

 महोदय,  दिल्ली  के  बिजली  उत्पादन  केन्द्र

 के  सात  यूनिटो  का  एक-साथ  बन्द  होना
 एक  बहुत  गम्भीर  घटना  है।  इस  वक्त  देश

 में  जो  बिजली  का  बड़ा  संकट  आया है,  यह
 उसी  का  एक  दृष्परिणाम  मात्र  है  1

 बिजली  के  बारे  में  शुरू  से  ही  सरकार

 की  कोर  दीर्घकालीन  नीती  नहीं  रही  है  t

 इसका  नतीजा  यह  होता  है  कि  हर  दस  साल
 के  बाद  विजली  का  संकट  बड़े  पैमाने  पर

 पैदा  होता  है।  इसी  सरकार  की  चौथी

 पच-वर्षीय  योजना  में  कहा  गया  कि  दूसरी
 और  तीसरी  योजना  में  उत्पादन  के  जो  लक्ष्य

 बनाये  गये  थे,  वे  पूरे  नहीं  हुए,  जिसके

 परिणामस्वरूप  96I-62  में  बडा  संकट

 उत्पन्न  हुआ  और  जगह  जगह  पर  विजली  में

 कटौती  करनी  पड़ी  और  उत्पादन  पर  उसका

 बुर  असर  पडा  t  मगर  इसके  साथ  साथ

 इसमे  यह  आशा  व्यक्त  की  गई  थी  कि

 चतुर्थ-पच  वर्षीय  योजना  में  शुरू  हो  रही  है
 झौर  विजली के  बारे  में  स्थिति  बहुत  श्राशाजनक

 है  |  लेकिन  स्वयं  प्लानिंग  कमीशन  ने  यह  बात

 स्वीकार  की  है  कि  जो  लगभग  4  लाख

 किलोबाट  का  उत्पादन  का  लक्ष्य  बनाया  गया

 था,  इस  योजना  के  पहले  तीन  वर्षों  मे  उसमें

 पच्चीस  प्रतिशत  की  कमी  हुई  है  ।

 शुरू  से  तीन  प्रकार  की  बिजली  उत्पादन

 केन्द्र  बनाये  गये  :  जल  विद्युत  केन्द्र,  कोयले

 का  केन्द्र,  भौर  भ्रणु  शक्त  केन्द्र  ।  मगर

 सरकार  की  एक  भी  परियोजना  ऐसी  नही  है,
 जिस  के  बनावट  के  नक्शे  में,  डिज्रायन  सें,
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 दोष  न  हों,  जिसमें  रही  मशीनरी  न  लगाई
 गई  हो  और  जिसकी  संचालन  व्यवस्था  में
 दोष  नहो।  जल  विद्युत  केन्द्रों  द्वारा  बिजली
 के  उत्पादन  के  सम्बन्ध  में  इस  सरकार  के
 जो  भी  अनुभाग  रहे  हैं,  वें  सब  गलत  साबित

 हुए  हैं  ।  इसका  कारण  केवल  यह  नही  है
 कि  इस  साल  वर्षा  फेल  हो  गई  है,  बल्कि  हर
 साल  ऐसा  हो  रहा  है  ।

 पत्नातु,  बिहार  के  बारे  में  मैं  जानता

 हूं  कि  जो  बनावट  का  नक्शा,  डिज़ाइन
 था,  वह  भ्रच्छी  किस्म  के  कोयलें  के  लिए  नहीं
 था।

 MR.  DEPUTY-SPEAKER:  Patratu  is
 in  Bihar.  Why  not  come  to  Delhi?

 श्री  मधु  लिमये  क्या  दिल्ली  कोई  अलग
 चीज  है  ?  वह  राजघानी  है  और  यह  कितने
 शर्म  की  बात  है  कि  राजधानी  में,  जहा
 सौ  से  अधिक  दूतावास  है,  बिजली  बार  बार
 फल  हो  रही  है  7  यह  श्राज  की  घटना  नही  है  1
 पिछले  आठ  साल  से  लगातार  हम  यही  देखते
 चले  आ  रहे  है  ।  दिल्ली  की  बात  कोई  अलग
 और  अनोखी  नही  है  !  जो  समूचे  देश  में  हो
 रहा  है,  वही  दिल्ली  में  देखने  को  मिल
 रहा  है  ।

 MR,  DEPUTY-SPEAKER.  What  I
 am  saying  is  that  if  there  is  to  be  a
 discussion  about  power  failure  all  over
 the  country,  it  should  be  on  a  separate
 motion.  I  am  not  saying  that  is  un-
 reasonable.  But,  this  is  a  limited  dis-
 cussion  confined  only  to  Delhi.

 श्री  मध्  लिमये  :  हम  बुनयादी  बीमारियों
 पर  विचार  क्यों  न  करें---हम  इस  समस्या
 की  जड़  में  क्यों  न  जाये  ?  मैं  कम  समय  में  ही
 ख़त्म  कर  दंगा  ।  उदाहरण  के  लिए  दिल्ली  से
 भाखरा  का  सम्बन्ध  है।  भाखरा  से  हम  लोगों
 को  बिजलो  सप्लाई  होती  है  ।  तो  फिर  हम
 भाखरा  पर  चर्चा  करें  या  नहीं  ?  डा०  राव
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 सिचाई  मंत्री  भी  हैं।  बह  बताये  कि  भावरा
 जलाशय  की  सिल्टिंग  के  बारें  में  उन  के  जो

 झनुमान  थे,  क्या  वें  गलत  साबित  हुए  हैं  या

 नहीं  ।  पत्नातु  का  केन्द्र  जिस  रही  कोयले  के

 लिए  बनाया  गया,  उस  तरह  का  कोयला  नहीं
 मिल  रहा  है,  जिसके  कारण  दिक्कतें  पैदा  हो
 रही  हैं  ।

 इसी  तरह  अणुशक्ति  का  आधुनिक
 प्रयोग  देखिए  ।  तारापुर  में  गड़बड़ी  है  भौर
 राजस्थान  में  भी  गड़बड़ी  है  |  मंत्री  महोदय
 बतायें  कि  यह  सरकार  कोन  सा  विद्युत  केन्द्र
 अच्छे  ढंग  से  चलाती  है,  न  वढ़  जल  विद्युत
 केन्द्र  ठीक  तरह  से  चलाती  है,  न  ठी  कोयले  गा
 केन्द्र  शऔर  न  ही  अणु  शक्ति  का  केन्द्र  1

 दो  साल  पहले,  97  में,  बम्बई  में

 एक  नारा  लगा  था  “िल्दिग  गधी  आई  है,
 नई  राशनी  लाई  हे”  ।  क्या  ये  लाग  सोचते
 है  कि  दिली  के  विद्युत  केन्द्र  मे  इन्दिय  गाधी
 की  तस्वीर  लटका  दी  जायेगी  श्रौर  विद्युत
 नॉन्द्र  जाल  हो  नापेगा  रोगनी  प्रा
 जायेगी  ?

 मंत्री  महोदय  तत्काल  तो  मेरी  बात  का
 जवाब  नहीं  दे  सकेंगे,  लेकित  मैं  उनसे
 प्रार्थना  करता  हूं  कि  वह  एक  एक  परियोजना
 के  बनावट  के  नक्गे-डिजाटन  यन्त्र  मशीनरी
 और  सचालन  के  दाने  मे  पना  विशनेषण
 सदन  की  मेज  पर  रखें  .  हम  जानना  चाहते

 हैं  कि  उनमें  क्या  गड़बड़ियां  श्रौर  धांधलियां
 हैं  ।  हम  जानने  हैं  कि  बिहार,  यू  पी०  शौर

 तामिलनाइ  शआ्रादि  में  क्या  हो  रहा  है.  लेकित

 बह  कम  से  कम  इस  बात  का  ख्याल
 करें  कि  यह  राजधानी  है  और  कम  से  कम
 राजपघानी  में  तो  हमारे  देश  की  बेइजती  न  हो  ।

 SHRI  SHYAMNANDAN  MISHRA
 (Begusarai‘g  Mr.  Deputy-Speaker,
 Sir,  it  was  indeed  a  tragedy  of
 the  first  magnitude  that  power
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 was  restored  to  Parliament  to  am-
 end  any  part  of  the  Constitution  but
 electric  power  went  in  Delhi  for  quite
 afew  hours.  There  was  an  un-
 precedented  crisis;  it  hag  been  charac-
 terised  to  be  the  worst  ever  power
 crisis  in  Delhi.  We,  the  MPs  and
 other  V.I.Ps,  that  is,  the  President,  the
 Prime  Minister  and  others  have  be-
 come  the  objects  of  joke.  We  are
 being  advised  not  to  return  to  our
 house  this  night  because  we  may  face
 a  very  uncomfortable  situation  there.
 Some  suggest  there  might  be  a  great
 problem  for  the  Chair  to  permit  s0
 many  persons  in  the  galleries  tomor-
 row.  There  may  be  over-flowing  gal-
 leries  tomorrow  because  many  gentle-
 men  and  ladies  would  not  find  their
 homes  very  comfortable  in  the  ab-
 sence  of  electricity.

 SHRI  S.  M.  BANERJEE:  Then  I
 will  speak  tomorrow.

 MR.  DEPUTY-SPEAKER:
 revealing  statement!

 A  very

 SHRI  SHYAMNANDAN  MISHRA:
 Mr.  Indrajit  Gupta  politely  advised
 the  Minister  Dr.  Rao,  to  resign  on  this
 issue.  May  I  ask  whether  he  is  satis-
 fied  with  the  functioning  of  the  other
 departments?  That  is  the  difference
 between  me  and  him.  I  do  not  find
 the  performance  of  any  other  depart-
 ment  any  better  than  that  of  Dr.  K
 L.  Rao.  At  least  I  must  say,  nobody
 is  such  a  picture  of  humility  and  has
 so  much  knowledge  about  his  depart-
 ment,  as  Dr.  Rao.  70  my  mind,  all
 elements  making  for  a  near  crisis
 are  converging  on  the  country.  It
 seems  to  us  that  we  are  ready  in  the
 midst  of  a  crisis.  We  have  got  food
 shortge,  coal  shortage,  cement  short~
 age,  transport  shortage—which  sector
 is  not  a  shortage  sector  is  difficult  for
 us  to  say.  But  the  Government  seems
 to  be  luxuriating  in  the  warm-bath  of
 complacency,  Therefore  we  find  this
 crisis  having  descended  on  us  yester-
 day.  This  crisis  did  not  descend  on
 us  all  of  a  sudden.  This  has  been  ma-
 turing  for  quite  some  time.  Govern-
 ment  also  had  sufficient  warning  about
 it.  May  ¥  say  with  a  certain  amount  of
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 responsibility  that  I  had  been  inform-
 ed  that  even  yesterday,  quite  a  few
 hours  before  the  power  failure  actual-
 ly  occurred,  Dr.  Rao  had  known  about
 what  was  coming  in  the  evening  at

 5  O'clock  and  he  had  had  some  kind
 of  confabulation  with  the  Prime
 Minister.  He  might  not  agree  with  it,
 because  whenever  the  Prime  Ministexz
 is  sought  to  be  involved  in  these
 matters,  the  ministers  very  jealously
 want  to  safeguard  her  reputation.
 That  is  natural.  There  had  been
 deterioration  in  the  relationship
 between  the  IAS  officers  and  the
 engineers  for  quite  some  time.  What
 was  the  Government  doing?  Is  it  the
 fault  of  Dr,  Rao  or  of  the  Labour
 Minister?  What  is  the  Labour  Minis-
 ter  doing  about  this  matter  all  the
 time?  My  hon.  friend  is  a  labour
 leader  and  he  would  never  put  the
 blame  on  the  heag  of  the  Labour
 Minister  for  the  worsening  labour
 situation  in  the  country.

 SHRI  INDRAJIT  GUPTA:  Let  him
 make  up  his  mind  as  to  whom  he  is
 attacking—me  or  the  Government.

 SHRI  SHYAMNANDAN  MISHRA:
 I  thought  if  I  am  attacking  the  Gov-
 ernment,  the  attack  automatically
 passes  on  to  him  aiso!

 The  engineers  had  been  demanding
 the  appointment  of  a_  technically
 qualified  person  as  the  General
 Manager  of  DESU  for  quite  some
 time  They  had  submitted  a  memo-
 randum  to  the  Prime  Minister.  What
 has  happened  to  that  memorandum?
 If  they  did  not  have  any  idea  about
 how  things  are  going  to  shape  in  the
 future,  I  do  not  think  they  deserve  to
 be  where  they  are.  They  ought  to
 have  known  that  trouble  was  brewing
 for  some  time  and  that  it  wil]  take
 a  serious  dimension.  Is  it  a  fact  that
 a  memorandum  has  been  submitted
 to  the  Prime  Minister  with  an  ulti-
 matum  that  if  action  was  not  taken
 within  a  particular  period,  then  the
 consequences  would  be  the  entire  re-
 sponsibility  of  the  Government  of
 India?  If  that  was  the  ultimatum
 given  to  them,  then  I  ask  whether  the
 entire  blame  does  not  now  rest  on
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 them  because  they  did  not  take  action
 with  regard  to  this  memorandum  in
 tume?

 I  do  not  agree  with  the  thesis  of
 gome  of  my  hon.  friends  that  this  is
 part  of  the  power  crisis  in  the  entire
 country.  If  it  is  a  part  of  the  power
 crisis  in  the  entire  country  then  the
 only  common  factor  could  be  the
 mechanical  failure.  What  else?  If
 it  38  not  mechanical  failure,  if  it  is
 human  failure,  then  of  course  there
 may  be  variations  in  the  relationship
 everywhere.  If  it  had  been  mechani-
 eal  failure,  do  my  hon.  friends  suggest
 that  every  clerk  has  got  the  same  age
 and  same  longevity?  This  is  some-
 thing  very  amazing  to  suggest;  it  is
 an  astounding  proposition.  I  am
 trying  to  argue  before  the  House
 whether  the  reason  could  be  the  same
 for  the  power  crisis  which  overtook
 the  five  plants  in  Delhi  yesterday.
 How  could  the  factor  for  failure  be
 common  for  all  the  five  plants?  So,
 I  completely  agree  with  the  view  of
 the  hon.  Minister,  as  was  reported  in
 some  newspapers,  that  it  is  not  a
 mechanical  failure,  it  is  a  human
 failure.  The  human  failure  can  take
 so  many  forms  and  I  am  not  prepared
 to  figure  out  all  the  aspects  of  the
 human  failure  in  this  matter,  but  it
 indeed  seems  to  be  a  human  failure.
 And  if  it  is  a  case  of  human  failure,
 my  submission  is  that  this  human
 failure  came  about  because  there  had
 been  failure  on  the  part  of  the  ad-
 ministration  to  respond  to  some  of
 the  legitimate  demands  and  to  do
 what  was  required  to  be  done  for  im-
 proving  the  relationship  amongst  the

 a
 sections  of  the  administration

 re,

 Therefore,  I  would  like  to  know
 whether  the  government  came  to
 know  yesterday  that  there  was  an
 impending  power  crisis  in  the  even-
 ing.  My  submission  is  that  the  Gov-
 ernment  were  informed  about  it  even
 then  and  they  did  not  take  any  action,
 If  it  is  a  fact  that  they  had  got  the
 information  but  they  had  no  capacity

 APRIL  25,  2973  Power
 supply

 in  Delhi  364
 (Dise.)

 to  master  the  crisis,  then  the  country
 must  be  made  to  know  that  anything
 can  happen  in  the  capital  city  of
 Delhi  and,  therefore,  also  in  other
 parts  of  the  country.  They  had  in-
 formation  about  the  crisis  but  they

 imply  did  not  have  the  capacity
 to  master  the  crisis.  Then,  did  the
 Minister  of  Irrigation  and  Power  have
 any  consultation  with  the  Labour  Min-~
 istry  with  regard  to  this?  If  so,  what
 action  had  they  been  taking  jointly  in
 order  to  improve  the  situation  there?
 If  the  Prime  Minister  had  taken  in-
 terest  in  this  after  the  memorandum
 had  been  submitted  to  her  with  an
 ultimatum  that  certain  things  must  be
 done  within  a  particular  period,  then
 what  exactly  did  the  Prime  Minister
 do  in  this  matter?

 38  hrs,

 SHRI  SAMAR  GUHA  (Contai):
 What  about  my  Half-An-Hour  Dis-
 cussion?  The  hon.  Speaker  had  cate-
 gorically  said  that  this  Diseussion
 will  be  deferred  to  tomorrow  and  that
 the  Half-An-Hour  Discussion  will
 start  at  6  O'Clock.  This  is  what  was
 said  by  him.

 THE  MINISTER  OF  PARLIA-
 MENTARY  AFFAIRS  (SHRI  K.
 RAGHU  RAMAIAH):  I  remember  to
 have  heard  the  hon.  Speaker  to  say
 that  if  this  Discussion  swallows  the
 Half-An-Hour  Discussion,  it  will  go
 to  another  day.

 MR.  DEPUTY-SPEAKER:  Mr.
 Samar  Guha,  in  the  first  place,  it  has
 not  been  brought  to  my  notice  that
 the  Speaker  had  said  so.  All  that  I
 could  hear  in  the  morning  was  that
 the  Minister  will  not  be  here  tomor-
 row  and  he  asked  that  thig  Discussion
 might  take  place  day  after  tomorrow.
 But  since  it  is  so  very  urgent,  it
 seems,  the  House  decided  that  the
 Discussion  must  take  place  today  in
 order  to  afford  the  Minister  an  op-
 portunity  to  reply  to  the  debate.

 I  do  not  know  what  the  hon  Svea-
 ker  said  about  the  Half-An-Hour  Dis-
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 cussion.  I  have  not  been  told  any~
 thing.  But  somehow  I  felt  that  what
 he  had  said  was  that  after  this  Dis-
 cussion  was  concluded,  the  Half-An-
 Hour  Discussion  will  be  taken  up  or
 it  will  be  taken  up  on  some  other  day.
 It  will  not  be  written  off  but  it  will
 be  taken  up  on  some  other  day.  If
 he  has  given  that  assurance,  I  think,
 we  shoulg  continue  with  this  Dis-
 cussion.

 SHRI  SAMAR  GUHA:  I  had  ४०
 go  to  Calcutta  yesterday  for  a  very
 pressing  business.  Only  because  4
 got  the  MHalf-An-Hour  Discussion
 today  on  land  reforms  which  I  consi-
 dered  to  be  more  important,  I
 deferred  my  going  to  Calcutta.  I
 am  going  tomorrow  early  morning  to
 Calcutta.  I  have  my  party  conference
 there.  It  wil  not  be  possible  for  me
 to  stay  here.  I  am  very  sorry  to  say
 that  I  do  not  agree  to  this.  This  is  a
 very  important  Half-An-Hour  Discus-
 sion  I  got  the  impression  this  morn-
 ing  that  this  will  be  taken  up  at  6  0!
 clock.

 SHRI  INDRAJIT  GUPTA:  The
 subject  of  Mr.  Samar  Guha’s  Half-An-
 Hour  Discussion  is  no  doubt  very
 important.  There  is  no  doubt  about
 it  This  may  be  taken  up  on  some
 other  day  that  suits  him.  This  Dis-
 cussion  on  power  crisis  will  have  no
 meaning  unless  we  hear  the  Minister
 today.

 MR.  DEPUTY.SPEAKER:  The  mat-
 ter  is  so  simple.  If  Mr.  Samar  Guha
 agrees,  when  he  comes  back,  it  may
 ‘be  taken  up  at  that  time.

 SHRI  SAMAR  GUHA:  If  this  Dis-
 cussion  is  concluded,  say,  within  half
 an  hour,  then  my  Half-An-Hour  Dis-
 cussion  may  be  taken  up  at  6-30  p.m
 I  am  prepared  to  stay  here.

 MR.  DEPUTY-SPEAKER:  I  fully
 ‘with  Mr.  Samar  Guha.  If  we

 tan  confine  the  rest  of  the  discussion
 to  half  an  hour,  then  we  can  take  up
 the  Half-An-Hour  Discussion  also  at
 6-80  BM,
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 SHRI  K.  RAGHU  RAMAIAH:  The
 hon.  Member,  Shri  Samar  Guha,  is
 willing  to  have  it  on  next  Wednes-
 day,

 MR.  DEPUTY-SPEAKER:  That  is
 ali  right  now.

 Almost  all  the  parties  have  5905
 ken...

 SHRI  8,  M.  BANERJEE;  I  want
 to  rise  above  the  party  and  speak.

 MR.  DEPUTY-SPEAKER:  I  do
 not  want  to  shut  out  anybody.  Under
 the  Rules,  one  hour  is  allotted.  Of
 course,  it  is  upto  the  House  to  ex-
 teng  the  time.  Even  so,  I  think,
 there  should  be  a  time-limit  fixed.

 Shri  B.  प्,  Naik—not  more  than
 five  minutes.

 28.05  hrs.

 {Supt  K.  N.  Trwary  in  the  Chair].

 SHRI  B.  V.  NAIK  (Kanara):  I
 would  like  to  know  from  the  hon.  Min-
 ister  what  are  the  costs  involved  in
 these  strikes.  There  are  direct  costs
 as  well  as  indirect  costs  because  of
 Jack  of  production.  I  want  to  know
 whether  certain  studies  have  been
 made,  wherever  the  engineers  have
 gone  on  strike,  in  regard  to  indirect
 and  direct  costs  because  that  also
 causes  a  phenomenal  loss.

 The  hon.  members  of  the  Opposi-
 tion  are  laying  the  blame  based  upon
 the  rumours  that  have  been  spreading
 around  in  the  city  of  Delhi,  and  there
 has  been  a  persistent  effort  that  has
 been  made  in  order  to  build  up  a  sort
 of  tension  and  suspense  ag  though
 something  is  going  to  befall  us  the
 moment  we  go  out.  With  due  defer-
 ence  to  the  hon.  members,  Mr.  Mishra
 and  others,  I  would  like  to  say  that
 we  are  prepared  to  meet  any  contin-
 gency  that  will  come  in  public  life,
 and  one  night’s  black-out  is  not  going
 to  scare  us  out  of  our  beds.  I  do  not
 know  why  they  are  gloating  over  such
 a  small  matter.  We  need  not  get
 seared  as  far  as  these  matters  are
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 concerned,  We  are  in  public  life.
 (interruptions)  We  need  not  be  scared
 about  it.  Yesterday  all  of  us  have
 gone  through  the  darkness  I  am
 quite  sure  that  the  Opposition  is  pre-
 paring  in  its  own  way  and  tomorrow
 they  would  like  to  say  that  the  Sun
 will  never  rise.  I  would  like  to  hon.
 Minister  to  come  out  with  a  categorical
 statement.  (Interruptions)

 क्री  श्रटल  बिहारी  वजपेपी  (ग्वालिपर):

 बह  कह  रह  है  कि  मामला  बहुत  छोटा  है  ।

 अगर  मामला  छोटा  है  तो  भीषण  देने  को

 तकलीफ़  क्यों  कर  रहे  है  ?

 SHRI  8.  V.  NAIK:  A  very  plain
 and  simple  statement  has  been  so
 much  perverted  and  distorted.  I  would
 request  a  certain  rectification  in  the
 thinking  processes  of  the  hon.  mem-
 bers  I  hope  the  hon.  Minister  will
 be  able  to  tell  us  categorically....
 (Interruptions)  As  far  as  VIP  status
 is  concerned,  we  care  two  hoots.  We
 do  not  want  light.  We  have  been  able
 to  burn  candle  lights  and  we  will  burn
 it.  (Interruptions)

 Break-down  of

 MR.  CHAIRMAN:  Order,  order.  Wi!]
 the  hon  members  tell  me  once  and  for
 all  whether  any  hon.  Member  has  got
 the  freedom  of  expression  in  this
 House?

 SHRI  B  V.  NAIK:  The  Opposition
 should  respect  democratic  processes.

 I  hope,  we  will  be  in  a  position  to
 re‘tore  the  power  failure.  It  is  not
 necessery  for  us  to  take  kindergarten
 lessons  out  of  the  book  of  Mr  Che
 Guvera  as  far  as  urban  terrorism  is
 concerned.

 I  am  sure,  the  Government  is  equip-
 ped  to  meet  all  these  contingencies
 and  I  would  like  Dr.  K.  L.  Rao  who
 has  done  wonderful  work  in  the  Min-
 istry  of  Power  and  Irrigation,  in  spite
 of  difficulties,  to  get  up  and  say  that
 we  will  be  able  to  restore  normalcy.
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 SHRI  M.  SATYANARAYAN  RAO
 (Karmmnagar):  It  is  a  matter  of  great
 shame  that  the  capital  of  this  country
 hag  to  face  power  crisis.  I  am  told
 that  for  this  matter,  for  the  failure  of
 these  machines,  the  Power  Minister  is
 not  responsible.  He  has  already  sub-
 mitted  so  many  schemes  to  the  Cabi-
 net,  to  the  Finance  Ministe:  and  to  the
 Planning  Minister.  They  are  not  at
 all  sanctioning  those  schemes.  How
 can  he  be  held  responsible  for  all
 these  things?  Shrj  Indrajit  Gupta  de-
 manded  his  resignation.  They  wanted
 the  blood  of  Dr.  K,  L.  Rao.  Why  do
 you  hesitate  to  go  after  the  blood  of
 other  gentlemen  who  are  responsible
 for  this?  This  is  what  I  would  ask
 these  people.  Dr.  K.  L.  Rao  is  not
 responsible  for  this.  The  Planning
 Minster  and  the  Finance  Mhunister,
 both  of  then  are  responsible  for  this.
 He  wanted  to  import  certain  sophisti-
 cated  machines  for  this  purpose.  But
 unfortunately  the  Finance  Ministry
 and  the  Planning  Ministry  are  coming
 in  the  way  of  that.  This  is  not  for
 Delhi  alone,  but  for  the  whole  of  the
 country.

 I  am  reminded  of  one  story.  Timur
 came  Mvading  this  country  One  Rat:
 said,  let  him  come;  he  has  not  reach-
 ed  Punjab,  he  has  not  come  to  Pani-
 pat.  But  ultsmately  be  came  here.  We
 know  what  happened.  The  same  thira
 is  happening  here  with  regard  to  this
 matter  Power  crisis  is  there  in  Roias-
 than  Punjab,  Haryana,  Tamil  Nadu
 and  Andhra  Pradesh.  Everywhere  there
 i,  power  failure.  Now  this  has  reach-
 ed  Delhi  also.  This  is  the  capital  city
 Ali  embassies  are  stationed  here.  What
 will  be  the  impression  in  their  minds
 about  our  country?  If  the  capital
 is  in  such  a  stuation,  what  about  the
 States?  The  Finance  Minister  and  the
 Planning  Minister  are  not

 epee  4 with  you  If  it  is  so,  you  may  cl
 tell  us.

 wit  फुस ०  एस०  ( , .  (कानपुरकज
 सभापति  महोदय,  मैं  सब  से  पहले  कहना  जाहता
 हूं  कि  जैसा मेरे  दोस्त  ने  कहा  कि  भाजिर  भंपिरा
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 हैं  तो  क्या  है,  खन्हों  ने  यहां  तक  कहा  कि  कही

 यह  सूरज  भी  न  उगे  तो  हम  अ्रधेरे  मे  चूमने
 के  झादि  नहीं  हैं  वह  शायद  हो  ।  श्राज  इस  वक्त

 जो  पावर  क्राइसिस  पर  हम  डिस्कशन  कर

 रहे  हैं,  दस  हजार  बिजली  के  कर्मचारी  हिन्दुस्तान
 के  कोने  कोने  से  आकर  पालियामेट  के

 दरवाजेपर  खडे  है  भौर  इन्साफ  की  मांग  कर  रहे

 है  ।  मुझे  खुशी  है  डा०  राव  उन  के  नुमाइन्दो  से

 मिले  हैं।  लेकिन  आज  जब  हम  0  हजार  की

 बात  करते  है  तो  साथ  साथ  यह  भी  सोचना

 पड़ेगा  कि  20  हजार  बिजली  के  कर्म  चारी  जो

 हरियाणा  मे  है  उन  मे  से  6  हजार  ्ाज  हरियाणा
 की  जेलो  में  हैं  और  5  हजार  दिल्ली  की

 जेल  में  है  श्रीर  रामलीला  ग्राउन्ड  के  कंम्प्स

 में  6हजार  है।  १०  प्रतिशत  कमंचारी  हडताल
 पर  हैं।  सत्यनारायण  जी  ने  जो  कहा,  बहुत  खुशी

 हुई  सुन  कर,  वही  हथ  हमारे  मत्री  महोदय  का

 भी  है।  जब  भी  कहा  जाय  कि  पावर  ऋइसिस

 शा  रही  है  गुजरात  मे  तो  आने  दो  दिल्ली  हनूज

 दूर  अस्त  ।  फिर  कहा  गया  पावर  क्राइसिस

 हरियाणा  तब  आ  गई  है  तो  दिल्ली  हनूज  दूर
 शर्त,  एक  जाम  और  सही  1  उसके  बाद

 पावर  क्राइसिस  दिल्ली  तक  श्  चुकी  है  ।

 मैं  मुहम्मद  शाह  रगील  की  बात  नही  करता  |

 &  मत्री  महोदय  की  वात  बरना  चाहता  हू
 और  श्ाज  में  दावे  के  साथ  कहता  (ज  हि

 यह  इ  जीनियर्म  की  लडाई  है,  यह  क्मेचारियों

 की  लड़ाई  है  यह  दस  हजार  वर्मचारी  इस

 दश  वा  निर्माण  करना  चाहते  है  ।  हम  चाहते  हैं
 देश  मे  बिजली  की  सप्लाई  बनी  रहे  क्योवि

 ऐलेक्ट्रिफिकेशन  के  बसर  सोशलिज्म  नहीं

 होगा  ।  लेकिन  श्राज  जो  उन  की  डिमाड

 है  उस  पर  आप  बुए  न  माने  ।  हम  चाहते  थे

 कि  टैक्नोक्रैट  मिनिस्टर  हां,  हमे  बडी  खुशी

 हुईं  थी,  हम  ने  स्वागत  किया  था  लेक्ति  दस

 साल  तक  टैबनोट  रहने  के  बावजूद  यह  हालत

 _  हो  सो  सोचना  पडेगा  कि  झ्ाज  सदन  को  क्या

 करता  है,  गया  उन  की  जगह  खाली  करा  कर

 दूसरे  को  देना  है।  मैं  रिकवैस्ट  करूगा  कि

 हरियाणा  में  जिस  तरह  से  भ्त्याचार  हो

 रहा  है  भौर  दिल्ली  में  जो  6  हजार  लोग  हैं

 0
 Delhi  (Disc  )

 an

 उनको  जल्दी  से  रिहा  किया  जाये।  हम
 आपके  साथ  पूरी  तरह  से  सहयोग  करेगे  लेकिन
 अगर  मजदूर  प्रपनी  ज/यज  मागे  आपके
 सामने  रखते  है  तो  इन्साफ  के  तराजू  मे  एक
 तरफ  मजदूर  ही  शौर  दूसरी  तरफ  उनके
 फरायज  हो,  इस  तरह  से  हम  को  देखना
 चाहिये  ।

 श्र  एसु०  Yo  शमीम  (श्रीनगर)  :
 मैं  दो  मिनट  से  दो  बाते  कहना  चाहता  हू  ।
 एक  बात  तो  यह  कहना  चाहता  हू  कि  अगर
 पानी  की  कमी  की  वजह  से,  किसी  एक्सीडेंट
 की  वजह  से  पावर  में  क्राईसिस  पैदा  हो  जाती
 दिल्ली  मे  तो  शायद  माफ  किया  जा  सकता  था,
 उस  को  नजर  भ्रन्दाज  किया  जा  सकता  था
 लेकिन  जिन  ड्रामाई  हालात  में  यकबयक
 पाच  जेनेरेटर्स  न ेकाम  करना  छोड  दिया  उस  ने
 जायज  तौर  पर  शक  का  मौका  दिया  है,  शिकायत
 का  मौका  दिया  है।  यह  बात  जब  राजधानी
 में  हो  सकती  है  तो  श्राप  झन्दाजा  कीजिए  इस
 देश  मे  कहा  कहा  क्या  क्या  हो  रहा  होगा।

 दूसरी  बात  मैं  यट  वहना  चाहता  हू
 अगर  पावर  शार्टेज  (दल्ली  में  बसने  वालो  पर
 ब्रान  पडी  तो  इस  में  बराबर  के  सब  शरीक

 हाने  चाहिये।  अ्रखवार  में  लिखा  है  जिस  का
 श्भी  तक  विरोध  नहीं  क्या  गया  कि  प्राइम
 मिनिस्टर  के  यहा  राष्ट्ररणि  के  यहा  और
 न  मालूम  किस  किस  पति  के  यहा  कल

 ही  बिजली  रेस्टोर  हुई  जबकि  दिल्ली
 वी  जनता  बिजर्ल  के  होते  हुए  भी  झुलस  गई,
 उस  को  पावर  का  सकट  बर्दाष्त  करना  पड़ा
 तब  क्या  सोशलि म  के  दावेदारों,  गरीबी  हटाभों
 के  दावेदारा  ओर  बराबरी  के  दावेदारों  को
 शर्म  नही  आई।  (व्यूवधापत)  इसलिए  यह

 मुजरिमाना  गफलत  है  और  मैं  समझता  ह्  कि

 सिफ  मिनिस्टर  ही  नही  पूरी  सरकार  की  यहा
 से  छुट्टी  कर  देनी  चाहिये।

 :(8  gyn)  pet  mal  orf]
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 aired  मुकुल  बनजो  (नई  दिल्ली)  :
 झाज  जब  हम  इस  देश  मे  समाजवाद  लाने  की
 कोशिश  कर  रहे  हैं  तब  हमारी  कुछ  विरोधी  पार्टी
 के  लोगो  ने  सैदोटाज  का  काम  किया  है  ।  मजदूरों
 की  भलाई  हम  भी  चाहते  है  लेकिन  इस  वक्त
 जब  हम  ने  होलसेल  फूडप्रेन्स  का  टेक-भोवर
 किया  है,  हम  कोशिश  कर  रहे  हैं  कि  हर  एक  को
 झनाज  मिले  उस  वक्त  बिजली  के  बारे  में
 चारो  तरफ  सेबोटाज़िग  का  काम  किया  जा  रहा
 है

 दूसरे  जो  टैक्सटाइल  मिल  में  हडताल
 हो  रही  है,  उसके  बारे  में  मैं माननीय  मत्री  जी
 से  जानना  चाहती  हूं  कि  वह  क्या  कर  रहे  हैं।
 मजदूरों  की  सिम्पैथी  मे  जो  स्ट्राइक  है  और  जो
 बिजली  की  स्ट्राइक  है  इसमें  दो  चीजें  है  ।
 एक  तो  जो  तकलोफ  है  मजदूरों  की  टैक्सटाइल
 मिल  में  और  दूसरी  तरफ  जो  सैबोटाजिग  का
 प्रोग्राम  कुछ  लोगो  का  है  उससे  गवनेमेंट

 कुछ  कर  नही  पा  रही  है  ।  गवर्नमेट  बहुत
 झ््च्छी  तरह  से  कदम  उठा  रही  है  इसको  खत्म
 करने  के  लिये  उस  की  कोशिश  जारी  है  लेकिन

 दूसरी  तरफ  जो  पार्टीज  ऐसी  हैं  जो  कि
 सैबोटाजिंग  का  प्रोग्राम  चला  रही  हैं,  गवर्नमेंट
 को  चाहिये  कि  पब्लिक  के  सामने  खुलेझाम
 उन  को  लाए  मौर  बताए  कि  किस  तरह  से  वह
 इस  देश  का  नूकसान  कर  रहे  है  ।

 शी  झटल  बिहारी  बाजपेवी  सभापति
 महोदय,  आप  चाहे  तो  एक  सवाल  मैं  पूछ  लू  ।

 मैं  पूछना  चाहता  हूं  पानी  से,  कोयले  से
 और  अणु  से  पर्याप्त  बिजली  प्राप्त  करने  की
 योजना  विफल  हो  गई  तो  क्या  विद्युत  मंत्री
 झब  पाताल  से  बिजली  प्राप्त  करने  की  कोई
 योजना  बना  रहे  हैं  ?
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 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (DR.  K.  L.  RAO):  I
 want  first  of  all  to  thank  the  hon.
 Members  for  having  taken  interest  in
 the  subject  and  shown  considerable  in.
 terest  in  the  development  of  power  in
 the  country  in  general  and  in  Delhi  in
 particular.

 I  shall  deal  very  briefly  with  the
 particular  accident  that  has  occurred
 and  later  on,  if  you  would  permit  me
 some  time,  I  shall  try  to  answer  some
 of  the  questions  and  some  of  the  points
 that  have  been  raised,  especially  by
 ‘one’  of  the  respected  leaders  in  this
 House  whom  I  have  seen  for  very  long
 as  a  very  distinguished  Member  of
 Parliament,  namely  Shri  Indrajit
 Gupta,

 About  this  particular  accident,  the
 position  is  as  follows.  Nobody  new
 anything  about  it.  In  fact,  when  I
 ‘was  answering  a  question  in  Parlia-
 ment,  I  said  that  so  far  as  Delhi  was
 concerned,  there  was  no  question  of
 any  shortage.  That  is,  because  in
 Delhi  we  have  380  MW  power  as
 against  a  demand  of  250  to  290  MW.
 So,  we  have  got  a  very  good  margin.
 a  margin  which  does  not  exist  any-
 where  else  in  the  whole  country  We
 are  also  going  to  add  another  00  MW
 this  year  whereas  the  load  is  going  to
 grow  up  by  only  another  50  MW.  So,
 at  the  end  of  the  Fourth  Plan,  we  shall
 have  a  comfortable  margin  in  Delhi.
 Therefore,  there  is  no  question  of  any
 power  crisis  or  power  shortage  or
 anything  of  that  sort  arising  in  Delhi.

 As  I  said,  we  never  new  anything
 about  it  earlier.  Shri  Shyamnandan
 Mishra  has  asked  this  question  specifi-
 cally,  ang  that  is  why  I  am  replying
 to  this  question.  I  never  knew  any-
 thing  about  it.  I  was  in  my  office  at
 about  8.80  p.m.  and  I  came  to  know
 about  this,  only  afterwards;  the  first
 time  that  I  came  to  know  about  this
 accident  was  at  6  p.m.  Details  were
 not  reported  to  me  even  at  six  O’  clock,
 and  I  never  knew  any  particulars
 about  the  aceldent.  I  never  met  the
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 Prime  Minister  in  that  connection,  and
 [  never  had  any  discussion  with  her
 at  all  about  this,  because  we  never
 knew  anything  about  this.  I  am  men-
 uoning  all  this,  because  stories  are
 built  up  like  that,  and  somebody  was
 telling  that  there  was  going  to  be  an
 accident,  and  people  would  be  going
 out  in  darkness,  etc.  It  is  very  unfor-
 tunate  that  such  rumours  should  go
 about  from  any  distinguished  mem-
 bers  such  as  we  have  here.

 What  happened  was  this.  I  heard
 about  it  at  about  six  O’  clock.  The
 accident  occurred  at  5.30  pm.  and
 then  at  six  O’  clock  I  heard  about  it
 and  I  immediately  rushed  to  the
 power-house.  What  happened  there
 was  this.  There  are  two  machines  in
 stations  A  and  B  near  Rajghat,  very
 old  ones,  ang  five  machines  in  station
 Cc.

 AN  HON.  MEMBER:  Older  than  the
 hon.  Minister?

 DR.  K.  L.  RAO:  Not  older  than  7;
 they  are  much  younger  than  L.  These
 machines  are  about  thirty  or  forty
 years  old,  I  have  to  answer  the  ques-
 tion  of  distinguished  Members  because
 they  have  the  privilege  to  say  anything
 they  like  in  this  Hall,  and  I  know  that.

 Out  of  these  five  machines,  two
 machines  have  been  working  very
 satisfactorily.  In  fact,  we  are  produc.
 ing  more  power  here  in  Delhi.  From
 here,  we  are  contributing  power  to
 UP  and  Haryana.  We  have  been
 supplying  this  surplus  power  very
 steadily  and  very  well  from  Delhi.

 There  ig  one  line  connecting  Ballabh-
 garh  with  station  C;  that  is  a  220  KV
 line,  which  is  a  high  tension  line.  At
 about  5.30  p.m.  what  happened  was
 this.  We  do  not  know  the  exact  rea-
 sons,  and  they  have  got  to  be  ascer-
 tained.  Ido  not  want  to  prejudice
 the  inquiry  committee  and  tell  them
 anything  about  it  in  advance.  At  8.30

 aie
 what

 aoe
 was  that  on  that

 ,  On  One  Of  the  lines  there  had
 been  earthing.  An  earthing  of  a  high
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 tension  line  means  that  immediately
 the  whole  current  passes  tu  the  earth.
 This  is  a  very  big  shock.  How  that
 has  happened  is  a  matter  to  be  ascer-
 tained,  and  this  is  not  a  matter  for
 inference  or  anything  of  that  sort,  be-
 cause  there  is  an  automatic  instrument
 there  which  registers  it.  The  first
 thing  that  was  got  registered
 was  that  on  the  220  KV  line,  there
 were  three  wires,  and  one  of  the

 grounded,  the  moment wire  got
 it  got  grounded,  a  heavy  current
 passes  to  the  earth  and  the  heavy  cur-
 rent  passes  through  so  many  machines
 woring,  because  they  are  on  a  com-
 mon  busbar.  Some  hon,  Members  were
 asking  why  it  was  that  all  the  five
 machines  stopped.  The  reason  is  that
 all  of  them  were  working  on  a  common
 busbar.  and  so  as  soon  as  that  ground-
 ing  took  place,  all  the  five  machines
 went  out.  How  this  happened  is  still
 a  matter  to  be  discussed,  whether  it
 was  an  accident  or  whether  it  was  due
 to  birds,  because  birds  also  could  do
 that,  or  whether  any  particular  em-
 ployee  from  among  so  many  em-
 ployees  who  are  dissatisfied  with  the
 employment  and  so  on  in  the  electrical
 tield  had  thrown  a  wire  across  the  line
 If  you  just  throw  a  wire  across  the
 high  tension  line,  it  can  easily  be
 grounded,  and  any  system  in  the  world
 can  be  completely  got  mto  very  great
 disaster  by  just  throwing  a  wire  ac-
 30९8  the  hve  wires  This  hag  occurred
 everywhere  in  the  world.  So,  this  is
 nothing  surprising.  This  is  nothing
 new  to  Delhi.

 That  is  why  in  the  terms  of  refer-
 ence  of  the  inquiry  committee  I  hava
 specifically  mentioned  as  one  of  the
 terms,  whether  it  is  possible  for  us
 to  have  equipment  which  can  isolat«
 one  machine  after  the  other,  so  that
 even  if  one  machine  is  gone  or  it  goes
 completely  out,  the  other  machines
 will  keep  on  working.  It  was  not  that
 I  did  not  know  about  these  things.
 These  machines  were  on  a  common
 busbar  and  that  was  why  this  kind  of
 thing  happened.  Some  people  have
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 nade  some  fun  about  it.  I  would  sub-
 mit  that  it  ig  not  a  matter  for  fun.
 These  are  technical  facts  and  matters
 of  technical  design,

 So  what  happened  was  that  at  5.30
 p.m.  a  fault  occurred  in  the  220  KV
 Ine.  Immediately  there  was  a  heavy
 rush  of  current,  just  like  a  lightning.
 When  there  is  a  lightning  and  it  gets
 connected  to  the  earth,  everything  wil)
 he  completely  fused  in  that  part.  The
 machines  have  got  safety  devices  and
 they  have  cut  it  off;  otherwise,  the
 machines  would  have  been  spoiled.
 Those  acted  and  all  the  machines  got
 out  of  commission.

 In  the  case  of  steam  trubines,  the
 difficuly  is  that  it  takes  a  considerable
 time  to  put  it  back  in  order.  The  whole
 thing  gets  cooled  and  then  it  has  to  be
 heated  back  to  a  particular  tempera-
 ture  At  that  particular  stage  when  the
 necessary  temperature  is  attained  the
 machine  is  started  ang  gradually  the
 load  is  put  on.  It  is  not  like  a  machine
 where  if  you  simply  switch  on,  power
 will  be  generated  It  is  not  like  a
 hydro-plant  as  in  Bhakra  where  if  you
 open  a  valve,  power  will  be  generated
 It  is  not  so  in  the  case  of  thermal  sta-
 tions.  In  the  case  of  thermal  station,
 7  38  a  very  sensitive  equipment  One
 has  to  very  carefully  bring  it  up  or
 bring  it  down;  otherwise,  there  will
 be  explosions  and  vibrations.

 These  machines  that  we  have  got  are
 doing  very  well.  It  is  not  a  machine
 trouble.  The  hon:  Member  for  Nilgiris
 was  mentioning  that  the  machines  ६7९
 all  old,  outdated  and  so  on.  All  the
 machines  have  been  working  very  well.
 In  fact,  the  efficiency  of  these  ma-
 chines  we  have  got  here  38  very  high,
 I  am  very  glad  about  it.

 We  have  no  spare  machines  either
 Generally  for  a  station  of  this  type,  we
 would  keep  a  spare  machine  so  that
 when  one  of  the  machines  is  taken  out
 for  repairs  and  so  on,  the  spare  रिपन
 chine  could  be  used.  In  this  case,  be-
 cause  of  the  emergency  and  the  neces-
 sity  for  putting  all  of  them  to  प्ड़श,  we
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 did  not  have  a  spare  machine  The
 machines  are  all  working  all  the  hours
 of  the  day  for  the  lest  six  months
 continously  ang  they  have  given  an
 extremely  good  performance.  Even
 now  the  machines  are  all  quite  good.
 The  only  unfortunate  occurrence  is
 the  accident  that  has  happened.

 Who  has  done  this,  whether  it  has
 been  done  artificially  or  by  a  human
 agency,  I  do  not  know.  That  is  for  the
 Inquiry  Committee  to  find  out.  But
 what  I  found  when  I  went  there  was
 that  there  was  some  friction  between
 the  engineers  and  the  workers.  The
 engineers  were  in  the  control  room.
 The  workers,  the  people  who  open  the
 valves  or  work  on  the  boilders  and  90
 on,  were  all  there.  I  detected  a  con-
 flict  between  these  two,  The  engineers
 were  in  a  nervous  condition  because
 these  workers  who  belong  to  a  parti-
 cular  union  were  gathered  outside  the
 gote  under  a  particular  gentleman,  «
 particular  leader,  who  I  do  not  want
 lo  name,  were  shouting  against  the
 engineers  that  they  would  kill  them,
 burn  the  machines,  the  equinment,
 their  cars  and  so  on.  So  the  engineers
 were  all  agrtated.  They  were  not
 looking  so  much  to  the  restoration  of
 the  machines.

 ‘So  I  sat  down  there.  I  said.  ‘No,
 I  will  not  leave  this  place.  Do  not
 worry  about  these  things’.  The  people
 outside  the  gate  were  not  allowing
 even  water  or  meals  or  coffee  to  be
 brought.  This  kind  of  things  was  going
 on;  So  I  and  my  Secretary  in  the
 Ministry  of  Irrigation  and  Power,  both
 of  us,  stayed  on  (Interruptions)

 Our  immediate  object  was  to  restore
 the  power,  because  the  peovle  of
 Delhi  cannot  be  made  to  suffer,  There-
 fore,  we  wanted  to  have  the  machines
 restored  to  functioning  immediately.
 But  IT  found  that  the  ensineers  were
 in  a  nervous  condition.  And  on  the
 Other  side  were  these  workers  making
 noises  at  the  gate  and  sn  on.  So  I
 decided  to  stay  on.  I  stayed  on  till  2
 am.  At  l  am,  I  called  for  the  police

 Delhi  (Dise.)

 Another  thing  happening  was  that
 when  the  engineers  were  trying  to
 develop  the  machines  and  run  them,
 some  unidentified  people  were  swit-

 ‘ching  it  off.  When  the  boilder  was
 coming  up,  they  were  cutting  off  the
 oil.  These  are  all  things  that  happen
 when  the  human  passions  are  roused.
 I  do  not  know  how  this  conflict  has
 come  about.  I  never  know  that  there
 is  a  human  conflict  in  this  particular
 case.

 So  I  calleg  for  the  police.  But  they
 did  not  want  to  interfere.  Then  I
 said  I  would  not  leave  the  place  be-
 cause  these  are  very  costly  machines
 and  if  anything  happened  to  them,  we
 would  not  have  power  in  Delhi  for
 four  or  five  years,  It  takes  that  much
 time  for  a  station  like  this  to  be  deve-
 loped.  I  did  not  want  Delhi  to  be
 deprived  of  power  for  four  years.

 So  I  sat  there  ang  told  the  engineers
 ‘do  not  worry;  I  will  be  here’.  After-
 wards,  the  police  agreed.  I  am  glad
 the  Deputy  Commissioner  of  Delhi,
 Shri  Kapur.  came  and  said  ‘Tt  is  all
 right.  I  will  take  care  of  this’.  But  I
 stated  two  conditions,  that  there
 should  be  no  conflict  between  these
 two  sets  of  people,  the  equipment,
 whatever  happens,  must  be  kept  com-
 pletely  safe.  He  said  he  will  take
 care  of  this.  Under  these  conditions,  I
 left  the  place  at  about  2.30  a.m.

 What  I  want  to  submit  is  that  the
 accident  has  occurred.  This  type  of
 accident  occurs  everywhere.  In  fact,
 in  New  York  State,  five  or  six  years
 ago,  an  accident  occurred  which  throw
 the  entire  State  of  New  York—not  the
 New  York  City  alone,  but  the  entire
 State  of  New  York,—into  darkness.
 and  out  of  gear.  There  was  complete
 darkness  for  three  to  four  days.  One
 thing  has  to  be  explained:  in  a  great
 svstem  of  electricity,  while  we  are  all
 happy  to  share  its  benefits,  we  must
 also  be  prepared  to  face  the  disadvan-
 toge  that  arises  from  it  sometimes  but
 not  always.

 SHRI  SHYAMNANDAN  MISHRA:
 Why  do  you  lay  stress  on  the  accident
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 when  you  saw  the  lack  of  co-opera-
 tion?

 DR.  K.  L.  RAO:  Well,  what  I  said
 was  that  there  was  an  accident  that
 occurred.  How  that  occurred,  I  do  not
 know.  How  that  has  happened  and  so
 on,  has  to  be  found  from  the  Com-
 mittee’s  enquiry.  What  I  want  to  sub-
 mit  in  continuation  is  that  in  the
 morning  they  started  the  machines,
 and  those  two  machines,  A  &  B,  were
 started  last  night  itself,  and  today  we
 have  got  three  machines.  These  three
 machines  are  sufficient  for  giving  elec-
 tricity  for  the  whole  of  the  city.  An-
 other  machine  is  also  expected  to  be
 received.  Therefore,  there  shuulg  be
 no  difficulty  for  the  generation  of
 electricity  for  the  city  today.

 Shri  Naik  said  that  these  things  do
 happen  now  and  then.  It  is  something
 different  from  the  shortage  of  power
 that  is  prevalent  in  the  country,  This
 is  not  a  shortage  of  power.  It  is  an
 accident  that  has  occurred,  but  it  is  a
 deplorable  accident  no  doubt;  how  that
 has  occurred  I  do  not  know.  That  is
 why  I  have  appointed  a  committee
 consisting  a  very  high  technical  men
 including  one  of  the  military-engi-
 neers  also.  I  wanted  to  get  them  there
 to  have  their  way  of  thinking  and  so
 on.  This  committee  is  to  find  out  the
 reasons,  the  causes  of  this  accident
 that  has  occurred  and  to  fix  the  res-
 ponsibility.

 SHRI  INDRAJIT  GUPTA:  May  I
 know  the  personnel  of  the  committee?

 DR.  K.  L  RAO:  They  are  all  techni-
 cal  men,  and  so  I  did  not  want  to
 waste  the  time  of  the  House.  But  I
 will  certainly  read  it  out.  Mr.  M.
 Tatta  R..,  a  member  of  the  Central
 Water  aid  Power  Commission;  then,
 Mr.  Lakshmipati.  These  are  sume  of
 the  topmost  men  in  thermal  engineer
 ing.  Mr.  Lakshmipati  is  a  former  Chief
 Engineer.  Then,  there  is  Major-Gen.
 Poduva,  Commander,  Headquarter
 Technical  Group;  then  Mr.  Joshi,  the
 Chief  Ei  gineer  in  charge  of  the
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 Koradi  power  station.  He  is  an  ex-
 tremely  good  engineer  with  the  Malia-
 rashtra  State  Eelectricity  Board;  and
 then  Mr,  Sinha,  Chief  Engineer,
 CWPC,  who  will  be  the  Secretary  of
 the  committee.

 The  terms  of  reference  are.  to  in-
 vestigate  the  causes  of  the  complete
 breakdown  of  the  power  supply  in  the
 Indraprastha  power  station  in  Delhi
 metropolitan  area  and  to  ascertain,
 in  particular,  whether  it  was  due  to
 equipment  failure  or  due  to  failure  of
 the  transmission  system;  to  fix  the
 responsibility  for  such  a  breakdown
 and  to  suggest  the  appropriate  re-
 media]  measures  of  a  technical  nature
 after  examining  in  detail  the  power
 station  design,  the  switching  and  con-
 trolling  arrangements,  the  transmis-
 sion  network,  in  order  to  ensure  that
 such  breakdowns  do  not  recur  in
 future.  These  faults  do  occur  in  the
 transmitting  system  and  we  have  got
 to  protect  our  equipment  and  isolate
 the  equipment  as  fast  as  possible

 What  I  submit  is  that  so  far  as  the
 accident  that  has  occurred  yesterday
 is  concerned,  it  has  nothing  to  do  with
 —(Interrutpions)  Oh,  I  didn’t  say  it.
 It  is  the  l5th  May.  5  days’  time  is
 fiven.  Now,  what  I  say  18,  while  it  is
 indeed  extremely  regrettable,  this  as.
 one  of  the  things  that  do  happen.  That
 is  one  of  the  accidents  that  may
 occur  anywhere  at  any  time.  So,  I  do
 not  think  the  House  should  take  such
 a  very  serious  notice  except  to  rectify
 the  conditions  that  are  noticed  on  this
 occasion  and  to  see  that  the  conflict
 between  the  sets  of  forces  that  are
 working  in  this  power  house  is  Te.
 solved;  that  conflict  should  be  resolved.

 Then,  Sir,  some  Members  were  say-
 ing  that  the  V.LP.  areas  were  lighted.
 It  is  not  like  that.  As  I  submitted,
 there  are  two  sources  for  power—one
 from  Bhakra  system  and  the  other  78
 from  the  local  thermal  station.  40  per
 cent  of  Delhi  is  covered  by  Bhakra
 Power.  It  just  happened  and  so  it  is
 not  a  question  of  V.LPs,  or  V-P  Ks.
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 Then,  some  hon.  Members  were  ask-
 ing  about  Sivasankar  Committee.  ३
 have  replied  earlier,  Perhaps  the
 hon.  Members  were  not  there  at  that
 time.  What  has  happened  is  _  this.
 There  is  an  Officers’  Association  here
 in  Delhi  and  the  engineers  had  a  cer-
 tain  grievance,  as  anybody  else  has  got
 now-a-days,  and  they  all  represented.
 And  I  appointeq  a  Committee  just  to
 assist  the  local  Delhi  Municipal  Cor-
 poration.  That  Committee  consisted  of
 Shri  Sivasankar  and  two  others.  They
 submitted  their  fina]  report  just  now—
 in  the  month  of  March.  I  immediate-
 ly  passed  on  that  report  to  Delhi
 Electric  Supply  Undertakings  autho-
 tity.  They  approved  of  the  scales  of
 pay.  Then  they  sent  it  on  to  the
 Delhi  Municipal  Corporation.  The
 D.M.C.,  when  it  was  put  up  to  them,
 rejected  it  on  the  ground  that  there
 was  no  translation  in  Hindi  or  Urdu.
 Ij  must  have  been  transjated.  The
 hon  Member  yesterday  was  saying
 that  insteaq  of  translating  that  in
 Urdu  or  Hindi,  it  should  have  been
 done  in  Hindustani.  Whatever  it  is,
 it  will  be  done  in  a  month’s  time.  As
 I  said  yesterday,  the  recommendations
 are  quite  acceptable  and  there  should
 be  no  difficulty.  I  do  not  think  there
 would  be  any  difficulty  in  implement-
 ing  that.

 DR.  KAILAS  (Bombay  South):
 Whether  payment  will  be  made  in
 Hindi  or  Urdu?  Will  that  be  all
 right?

 DR.  K.  L.  RAO:  It  should  be  in
 terms  of  rupees.  I  have  gone  through
 the  Committee’s  Report.  And  so  far
 88  scales  of  pay  are  concerned,  they
 are  quite  reasonable.  Whatever  Shri
 Sivasankar  has  recommended  will  be
 given  with  retrospective  effect.

 Then  Shri  Indrajit  Gupta  made  it  an
 occasion  to  say  something  about  the
 power  shortage.  Unfortunately  he
 was  not  available  at  the  time  of  my
 reply  to  the  hon.  Members  in  my
 budget  speech.  I  must  seek  your  par~
 don  if  T  repeat.

 Dethi  (Dise.)
 SHRI  INDRAJIT  GUPTA:  I  want

 to  ask  one  question  about  this  matter.
 You  told  us  just  now  that  you  were
 there  last  night  in  the  late  hours.
 You  were  conscious  about  this  ten-
 sion  between  two  sections  of  staff—
 the  engineers  and  the  workers.  Did
 you  also  get  any  evidence  of  tension
 or  ill-feelings  or  strain  between  the
 enginecrs  and  the  Chairman  of  the
 Electric  Supply  Undertakings?

 DR.  K.  L.  RAO:  I  did  see  that.  We
 al»  taking  necessary  action  to  rectify
 these  things.  That  is  a  human  psycho-
 logy.

 SHRI  INDRAJIT  GUPTA:  Did  ghe
 engineers  represent  about  their  giev-
 ance  about  the  treatment  given  or  be-
 haviour  of  that  gentleman?

 DR.  K.  L.  RAO:  As  I  submitted
 earlier,  there  was  a  conflict  between
 them.  I  referred  the  matter  to  the
 Labour  Department.  With  the  Labour
 Commissioner  7  had  a  discussion.  He
 said  that  it  was  something  connected
 with  the  law  and  order.  That  was
 what  he  said.  Anyway,  I  sought  his
 advice  to  sort  out  the  differences.  At
 Jeast  the  human  relationship  comes  in
 there.  I  think  that  is  not  a  difficult
 problem.  This  thing  has  got  to  be
 sorted  out.  I  am  sure  we  ‘will  do  it.
 One  thing  is  that  when  there  is  excite-
 ment,  we  have  to  ensure  that  the
 power  station  being  a  very  valuable
 one  has  got  to  be  guarded.  I  have
 taken  precautions.  I  requested  the
 Military  Engineers  to  go  there  to  see
 to  it.  They  must  have  gone  there  by
 this  time.  This  wil]  create  a  psycho-
 logical  feeling.  All  our  operators  are
 there.  They  are  extremely  good  boys
 doing  quite  a  good  work.

 aft  हुकम  प्वन्द  कछ॒वाय  :  चोपडा  का
 घराव  क्यों  शिया  ?

 DR.  K.  L.  RAO:  Similarly  I  mer  to~
 day  a  number  of  officers  of  the
 C.W.P.C.  as  also  the  enyineers  con-
 cerned.  They  are  very  good.  In  the
 Power  Station  there  is  one  Mr.  Basu,
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 an  extremely  valuable  type  of  man,
 and  then  there  is  one  Shri  Chopra,
 Deputy  Chief  Engineer  whom  the  hon,
 Member  Shri  Kachwai  mentioned.
 They  are  all  able  engineers.

 SHRI  SHYAMNANDAN  MISHRA:
 He  was  gheraoced

 DR.  K.  L.  RAO:  Had  I  known  it,  I
 would  have  gone  there  and  get  him
 relieved.  All  these  things  came  to  my
 notice  only  later  on.  I  did  not  know
 wt  earlier.  When  I  went  tnere  I  want-
 ed  to  divert  their  attention  to  the  re-
 pairing  ang  bringing  back  of  the  ma-
 chine  to  order.  I  encouraged  them  tu
 do  that.

 So  far  as  the  Delhi  power  station  is
 concerned,  it  is  very  good.  The  ma-
 chines  are  very  good  The  operators
 are  very  fine  people  and  their  effici-
 ency  is  good.  But  there  is  a  human
 conflict  and  that  has  got  to  be  resolved
 and  all  the  tensions  have  to  go.

 SHRI  SHYAMNANDAN  MISHRA
 How  much  power  78  available  as
 against  the  requirement  of  250  MW?

 DR.  K  L.  RAO:  The  power  is  avail-
 able

 SHRI  SHYAMNANDAN  MISHRA.
 Is  it  available  out  of  those  five  plants
 or  you  have  to  divert  from  Bhakra?

 DR  K.  L.  RAO:  Bhakra  is  in  such  a
 tight  corner  as  it  is  supplying  power
 to  Rajasthan,  Punjab  and  Haryana.
 But  we  are  getting  some  power  fror
 there  also  3  machines  have  been
 started  and  their  total  capacity  is
 about  60  to  १70  MW.  This  is  in  addi-
 ‘tion  to  what  we  getfrom  Bhakra  nor-
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 mally.  Actually  there  is  a  large
 amount  of  surplus  power.  But  the
 starting  of  these  machines  has  to  be
 done  very  carefully.  At  4  pm.  they
 were  taking  a  load  of  700  or  so  as
 against  440  MW.  Every  half  an  hour
 they  go  on  increasing.  They  are  also
 putting  another  machine.  I  do  not
 think  there  should  be  any  difficulty  at
 all.

 Mr.  Indrajit  Gupta  referred  to  the
 fact  that  power  shortage  occurs  in  this
 country  very  often.  I  want  to  tell  a
 few  facts  about  it.  The  power  short-
 age  is  a  characteristic  of  any  growing
 nation.  Even  USSR,  which  has  got
 200  million  KW  of  power,  is  short  of
 power.  Even  in  USA  there  is  short-
 age  of  power  (Interruptions)  I  wil
 come  nearer  home.  In  Rajasthan  the
 load  was  4.8  million  KW  hours  a  day
 in  October.  In  the  shortage  period  it
 increased  by  2  million  KW  hours.  In
 the  month  of  March  one  cor  two  un  te
 went  out  of  order.  So,  the  shortage
 was  felt.  This  is  bound  to  happen.

 SHRI  SHYAMNANDAN  MISHRA:
 When  was  the  ultimatum  submitted?

 DR  K  L.  RAO:  I  find  that  hon
 Members  are  anxious  to  ’o  home  to
 see  the  lights.  So,  I  want  to  submit
 that  so  far  as  power  system  in  Delh:  is
 concerned,  it  is  quite  sound  and  there
 is  nothing  to  worry  about.  If  a  cer-
 tain  amount  of  break-down  occurs
 like  this,  we  cannot  help  it  because  it
 is  beyong  us  But  we  wil]  take  every
 step  to  see  that  this  does  not  recur,

 8.47  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday,
 April  26,  978/Vaisakha  6,  895  (Saka).
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